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MR. DEPUTY CHAIRMAN: Mr. Om
Mehta, do you want to say something?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): No, Sir.

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2-15 p.m.

The House adjourned for lunch at
thirty-one minutes past one of the
clock.

THE House reassembled after lunch at
fifteen minutes past two of the clock, MR.
DEPUTY CHAIRMAN in the Chair.

MOTION OF THANKS ONTHE
PRESIDENT'S ADDRESS -contd.

MR. DEPUTY CHAIRMAN : Dr. RK.
Chakrabarti.
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Each Member will take ten minutes.

DR. R. K CHAKRABARTI (West
Bengal): Mr. Deputy Chairman, 1 need a.
little more time.

Sir, I welcome the President's Address.
The President's Address is comprehensive
and gives an account of the past year's-
activities and also a look into the future. If
one goes through' the Address very carefully,
one will find that many bold steps have been
taken to move the country in the forward
direction.  Apart  from the  bank
nationalisation, etc., the recent move of
taking over the coal-mines and also-taking
over the food trade in wheat under
Government control is laudable. Also a large
number of closed mills and sick units have
been taken over by the Government. But I
am afraid that the procurement and
distribution machinery must be geared in
such a manner so that corruption can be
made as little as possible; otherwise, the
project will fail completely. I like to cite
only two examples in this regard from my
own experience, one occurred in a court, the
highest place for justice, and the other
occurred at a crematorium, the last place to
leave this world. In the court the lawyers of
the two opponent parties shifted the date of a
case in favour of one party with the help of
the peshkar. Now, there is nothing new in it.
The more the dates, the greater the fees the
lawyers get. Then what happened? when the
announcement of the shifting of the date
took place, suddenly one man who was-
standing opposite the peskhar ran out
towards the door. And there was a law
enforcement man also standing near the
door. As soon as the party who got the
shifting in his favour, came out of the door,
both these persons stretched their hands and
some money came into their hands. The
funniest part of the whole thing is during all
this period we sat in complete silence and no
business transaction took place during this
period. In the second case, probably many of
you know that there is an electric furnace
crematorium at Calcutta, and always there is
a long queue of dead bodies there on first-
cum-first-served basis. There is a man in
charge of the furnace. On that particular day
what happened was there was nothing in the
line. One party came in and the man in
charge of the
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[Dr. R. K. Chakrabarti.] furnace told them
that there was some defect in the furnace and
so asked them to take the dead body away to
the ordinary burning place.

So the first party turned round and went to
the ordinary burning place. In the meantime
the second party came and their case was
taken first and put in the first position in the
line. By this time the first party came to
know that there was nothing wrong with the
furnace. So, they came hurrying back and
there was exchange of hot words between the
man in charge and the first party. But nothing
could be done and they were placed in the
second position. In the meantime some
money changed hands between the second
party who got the privilege of being placed
in the first position and the man in charge of
the furnace.

I am sure hon. Members of this House
will be able to cite many more thousands of
cases..

DR. K. MATHEW KURIAN (Kerala):
Yes, under the Congress rule.

DR. R. K. CHAKRABARTI: What I am
trying to emphasize is that unless the
character of the people changes in the matter
of corruption, this concerous growth will eat
up every proposal and every good intention
of the Government

DR. K. MATHEW KURIAN : And a
change of policy.

DR. R. K. CHAKRABARTI : It is very
kind of our President to mention about the
industrialisation of West Bengal and the 16
point programme. I wonld like to draw the
attention of the Government to the fact that
in many of the cases even after the
completion of the feasibility study and the
project report and even after the lying of the
foundation stone, unnecessary delays take
place and the actual work does not start for
months. I would mention only the
foundation stone for the second Hoogly
Bridge which was laid by our hon. Prime
Minister six or seven months ago. But the
project could not be started till now for delay
in releasing some foreign exchange . I
understand that this was due to some
objections raised in some quarters about the
viability of the design. 1 remember that the
question of accepting a design for . I he said
project was debated thereadbare
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by the engineers. Being an engineer, I
personally feel that we must go In for
riveting bridge instead of the welding bridge.
We have adequate experience and
engineering talents who can build rivetting
bridge whereas I am afraid our welding
technology in this country has not developed
to that extent that we can build the welding
bridge. Unless we have full knowledge in
the technology of welding, it will be
dangerous to go in for a welding bridge. [ am
very happy to note that the Government has
already released some foreign exchange very
recently so that work on the project can start
immediately without further delay . We are
thankful to the Government for this.

Next we find that although Haldia Port
refinery and other schemes have been
approved, objections are raised in some
quarters just to create confusion and delay.
We are thankful to' our Petroleum Minister
who said that the teaching of applied
Chemistry was first started in the Calcutta
University. Jadavpur is a pioneer in
producing and supplying the best chemical
engineers to the country. Tt is befitting
therefore that a petro-chemical complex
should be set up at Haldia so that the talents
of our boys can be utilised for this purpose
instead of wasting them in manufacturing
arsenals.

I understand that there may be some detay
in starting the project due to scarcity of
Naphta. I plead that an integrated- approach
to Haldia port should be made so that by the
time the petro-chemical complex is
developed there will be no dearth of Naphta.
I fervently hope that once the feasibility
study has been made and the report for a
particular project has been accepted, there
should not be any delay on whatsoever
account to start the actual work. Otherwise
frustration and discontent will be caused in
the minds of people. For example, there has
been prolonged delay in taking decision for
constructing light railway in Iljwrah and
other sections. Naw the Railway Board think
that we should go in for a project report. My
plea is that wi should start work in areas
where everything is available so as to
mitigate the tremendous difficulties of the
people living in the area.

Another point I would like to mention is
about the Ganga-Cauvery link-up.- This
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is something which affects our State. |
would like to say that a national seminar
should be held on this subject before we take
such big decisions. It may be a good
thinking that there should be water linkage
between the North and the Southern States.
But to get this work done we may require
Rs. 2,000 crores an'l tremendous amount of
power to lift the Ganga water to csrtain
height. In this connection, I wsuld lik; to
quote from an Editorial that appeared in a
Delhi paper yesterday. I will simply quote a
few lines. I will quote from I ir  upers,
Sir.

SOME HON. MEMBERS: Which paper?

DR.R. K. CHAKRABARTIL: It is
IV.wi "The Times of India" of yesterday. I
quite from its editorial:

"It should be explained first why out of a
total utilisible surplus flow of over 3000
million acre-feet of water all over the
country, he"—that means the Minister
concerned—*' has selected for high priority
an expensive scheme that will harness and
divert only 10 to 20 million acre-feet from
the Ganga to the Cauveri. The total cost
involved may add up to over Rs. 3,000
crores and the energy needed to lift the
water by as much as 2,000’ in the course of
its 3000-km journey will amount to almost
as much power as is generated in the
country at present."

Now, Sir, if we are going to connect the
Ganga with the Cauvery, at the same time,
we must think about the scarcity of water in
the lower region. That means. Sir, the river
Brahmaputra must be connected with the
Ganga once we decide on the linking of the
Ganga with the Cauvari. My suggestion is
that if at all we are going to have this Ganga-
Cauveri project, side by side, the project of
linking the Brahmaputra with the Ganga
must be taken up. If the one is taken up
without the other, I am afraid, Sir, that we
would be having another Mohenjedaro, that
is, Calcutta will become a dead city in fifty
years' time.

Then, Sir, not much has been said about
education in the country. I want to repeat my
suggestion here in this connection. All
schools, colleges and universities must act as
independent units. They must be given
power to issue school-leaving certificates,
degree certificates and university

and post-graduate degrees. There should be
only competitive tests on the pattern of what
we are doing for admission to the
engineering and medical colleges, namely,
after leaving the school, boys have to take-
admission tests to get admitted into the
colleges and similarly, there should be a
procedure adopted for admission to the
universities. [ feel education must be
imparted in the mothertongue. But English
must be a compulsory subject or it must be a
language paper so that the boys who want to
have professional courses or postgraduate
studies do not have any disadvantage.

Lastly, Sir, looking at the regionalism that
is now prevailing, I feel that unemployment
is one of the greatest factors for this, because
everybody thinks that if he can drive out the
outsiders from his State to other areas, then
he stands a better chance for getting jobs.
But he is simply forgetting the simple
arithmetic that if the people of the
neighbouring State also do the same thing,
then those displaced persons will come here
and create the same problem here or
aggravate it further. Therefore, I say, Sir.
that if good sense does not prevail on all of
us, we may be going back to the pre-Moghul
days of total ~ disintegration.

Thank you , Sir.

=t ATTAT TWIT WE(TAT 92H )
I A, WG F A §g @
g B swer 41 913 1 | K a1 ug
FT4 AFS FT FIT AT94 1 FAETZ
T T & AT A g A A AT A
# A FORT Al ®Y FC IAFT 3 3AT
AT T2 & | T AT F ITWETT ATAT A

FAT AFF BNIT |

A, ety wErEm 4 T oA

ATATET F26-27 9 AT AT
stqaman AT s oW F
sfET awET | TU AT 27 99 i

TEEA O AT (FAEE-UE W
7 fr ofrey wr FedY 9T wTT /ST



155 Motion of Thanks

[#7 Frivax g6TR WiE|
AT 51, fagelt wvn 7 7 %7 ) AfFE
AT q% A7 gH A F 5 AT #
wYF FET fEa | 2T AT faEe wr
T fagw Z@ w91 @ FIAr 9Far
&\ o, & FmAr A £ fE e
FIA FT GF AAHFT AT FT A AT
FE AT AW FL, qg AAF AGL A
AFAT | ATT IW A TAGTT ATIAT HT AT
o 2 ama £ fifow 57 & oo
e # ol 7 ol 1 A
79 ART qg AT A3 4 (& wreafa
"gET A ATl FT ANEL G
m o Fifr wifr swar @ o
T A A F 8@ w9 # A
FH F FW AT AT T A9 W
7w | A a9z 70 97 fa= #760
a% ot 3faa sgi amaa | 7 sfrw, TR
ag A% faerrer Argarg f seadedaaT
T £ g A w=W o oAwmm
fgzere & @1 A1 & s g w9, 39
aug w=ifas area ®1 9 a8 faamr §
wrar & 3w @7 WA F AL e
Fr WA qar FAr Tifge, adr freee
Y FAT THT AT ATAT § AT WEHT
et § Faw W AF AAFAT IE
frar, a7 SFaisAgar 94 T | qfa
FATL EW F ATl W1 A7 AT AGN TAAT |
317 #F I A% T faawi A, qfEa
JAHT AW AT AT AHFA FA AT
e 0 & AT o Y W@ AW A X
AU ATE-HIE BT TN £, AR 7 AT
HETUA T &, AT ATHHT HEIT
1§, T A AT HEAT G E,
T WTAAT 5 G9E F TG0 T

[RAJYA SABHA]

|

on President's Address 156

(In.'e.'n'uplfmls) | EIRET B |
F UF WEAAT A T g9 @ gh
qOWOET W OE |
AT, T AU AWA ATE K9 A1 TET
A7 Ir-awafg © 9rTE Faa o fgas
AT, A wwdr @ wfgw
fem & forvdrar 4@ 2 1)

ot AWYaT 9®rE Wg : ofe, |
a7 fAas &% 3 @ & sra d 77

( Interruptions )

TEA AT AT AATET A HY
T @ E | FH F A 9T an
F qIRTAT A1 SH AT a9 TFFAT AT
I | AT K T EN G E, AT FT
e o A & ) wre A A
afes 3w & &% femi 7 o7 aE A
AT FA EE | A g oaia
F faw garm w1 1 01 qeET Fam
T W A § A 34 ¥ R aAw ¥
ART M T4 78§ | AT AN AT Fq
T E | W FAr Tigar § s faw aw
Mg T@FT AT 7 arg 7 9w F0A
F fgrwa g § @ § Wi W
F FTE A1 fewa eqa wE ®
TGN G | AT /AT FU @ F H9T A
F A, ATEH F AT I F, AT HAS
T AR, AT A TAT AAAT @ a
A F AN, ATE H TFAT AGAT @
g AT F ¥ AW | 7z wAET 9%
waa TEF F a7 # Ao 7@ E

#, A, T AEar 7 e oava ot
AT A A TR E, 1965 # A7 AAAT
T e o B T e e I o
JUT ST AFA F WA, TR 7T
afe=rs @ F7ar a1 | 1965 § 9w
AT A AYAT F1 gz fEy 4
HATEE F94 T, AT FHFTA (787 7



157 Motion of Thanks

FE A AfqaE F fEwA F qefas,
A1 AT FrAT AT At ARy 7 arfaw
A, F|T F FIETD FAANET AT @l
# faenfaai w1 wewmy fw fedt faindt
[0 FET, T OFT qEfCAT S,
EHE AZATAl AT AE H FA A
H gar wer fF 1946 § FEAwEIW w3
& wew wAr AT T A A Ag WwW
faar ar fa woprdT Fmws o fm=r
HEn |

1946 # (7 S AW ¥ HEA
WY A1 gfam & ag adw fzar ar fF
AT wEEw ar fgEr ® g
A1 TA 9T HKIE AT AT AFAT A77 AR
T AT A FIE AR IHAT qATH
T ATAZ TG | 1965 H oG FATT AT
AR gAgwaw ST agt F  Aqr Z¢ Al
H IFAN U, T g9e AAATTE
=g ¥ fau afwer arg & feet faandt
3 TG T | AT G F 47
AT TEY AT A & A ) g
3T TWAT @ W AW A TEAn
¥ W, T OIew § w07 fEar wm o
wifaer @ wwrga F< faar @ fF o
W qIA A A @A, q TH HUAT
T3, dE WA aF AR @ |
AT ST AT K gl VAT & 9% I #
af<om & | & Srer & AT 7 FgAr TrEar
Z f stter w7 srester wdi &Y @ E |
A FT AZATT T B, L AT
Atfaer A€ Zan, 1 FTI7 TG FATAT,
FXE AT AET AT | FE THET
AT AET Aqrar f& agr a1 Wi bl
TR A | O AT FEA § (% Aar
=TT &, TfeT | SH g FY 0F T
UF AT A 1946 W TAREE FAT H
qor FY 41 w9 f& ofewm F i
FT AT I TET AT | UF AGT A @7 AT
fm <ife smewmr wira &, gfers e
T 8, safau qiffeas 9= AT 0
4t avg ¥ fog avg 7 TN Fea1 715

[27 FEB. 1973]

|

on President's Address 158

faz =% at 9 &1 | 37 J% F7 TR

| a4 T a7 S fzar av 5 s #5r

T ag fer s fFawm @t 5
THT 9T A4S0 Al WT IX A MEH F
99 9T fazan 3nr 1 fdr @ % fao
F1§ A1 FAT Tl | AT F g4
FT AT aF fReT ot FA A A AT
TEl Faman fx w60 AT 9 39 =gl |
AT & AL AT qiT zAfAC 1w E
fF qum wWelt 7 o wRTAR YEEr W
W& WAl 97 7 ger faan, safaq e
fam v s wiw a3 wfegm aife @
AT F AW WAT &1 A% | JE AMITE,
ATl faw o wme Wl Ak
FAXT FEAT T AZ A= Be B §,
afF A" F1 o HFw W oa ww
AT 3 7 e wAr A f oo )
T gFw WA A w70 fag wer WA
9% & g2 T4 T I afeedt 3T w3m
FTOUF AT ATF AAA AT AT HTOEH
FT 4 aifs & 8% wew wer aq am
AT 75 T ) 77 WS & A
# 9T FwamfT ot 4 gz wwE@H ar
T fF qdl 397 waw uw a=w T
AT Jifgd | fw &1 Fl e
a1 1 waemts faadr wnft avw o
famr st | 3T TR ATHTT 97 qTET A
fmfor 20T a1 9T WA § AT e
T, e fadi F1 0w e, gEawe
F1 AL AT, T 37 927 A J
qfiendt 3% 92w |4 TS g |
Ty fage # AW sy A,
vadr fagre, sz AT @17 afres
fagre | wemTE ® A1 awd wErE
A1 faadt 312 T # 21 a A
AT AT WY SE FTIVHIL H AT a9
HYT T A1 U7 FH F FH AT 4T &
H=T 12 T4 AT ATTRI A9 T2 |
TTHATA FATA & FT0 AT H7 fm7m
FOT AT W AT W 12 9T ATIET



159 Motion of Thanks

[t ariteaT wam MET]
HT A TET AL OF N A OUF
TRATHT FAH # TF FACL FLT FAT
= g | T WETE Tt o &
12 Z90E FAT TET @H A0 AAT
qAAT ¥ AAE A, FHEA FEE AT
FRafinz Fim AW # AT S,
o AATET 12 W HWEl g, 50
wfadi # feoma & 600 wWAT EF AT
ST THo T o TS0 AT OHo T o HISTo
ot Wz faa w0 At 500 % feEa &
6000 THo T e To AT THo T e #To
ZT 1 12 v AR g A T d
afag W7 Arfo Sile AT §To Mie ST
s aw | .

st wia fag =wl (S97 wE)
FOOTTY ZT & AT

Wt AN EAT AT WEN : AT
AY AT | FAT A€o STo AT WEA Wall
FAry § a7 @ g1 st { oz e
i wrga 2fET |

7 74 5 F0 § FAFN FT AWGH &
fou, var ¥ avael w1 W & fAo,
Ft 1% I EE A AT T & faw
ar A S 2, T A O 3 E
A T A WETT §, T A ES
Frz Ty ari & frEin o7 @y frar
T T TS ANAer AL E | gwfem
AV, AT A AT AT WY DA
A# F faw #@, FFred &1 T faE
¥ fau Zr, ToEt 1 T §
fore 217 &F TAwT wrE ST g g
AT T AT T AEAT 21 TF 8 Al
% fawi ¥ foro o o o 3w § o
T T TH &, WA O aver 39 F w9
T FE @ &, TF a9 qE 6t {1
TR AT araE A A% Wi A v

[RAJYA SABHA]

on President's Address 160

0K 7w A A1 AF &1 9 fawe
FEAT § ST WA AAT ST FT T AW
¥ forn weare a7 £ f 92 oot @
T OAYE & e A g s
FY o7 gaE wear g fw gefas o
A ¥ AR F, g9 T@ e
anfegu | & «frwe, 97 S wzar Z fr oo
¥ A4 WeAT Tew OHI FE A
TE ET AR | mE am 7o 9T
4 Fw AWl X1 AR FH ORI A
wgEw frar wo TEET #1E aifeer
FETE1 AFAT | A7 T AvE ¥ [Aan
& 200 ¥4 7 FW ATHIAT AT
qfemre %1 avdt 7 arafar 1 amsr
ar foer & wrafswn 21 soEr A
AZ A AHH R AT {FAI 2, AlFA AR
Tz & A= 47 T A F0 23-
e # TEa fwmr om e faadar
ET F% difg ag 2 f@an
AT AMEW | Z AT AT AF AT AT
S ARAAT AT aF FAT F |

W e qrer &1 qHa AT AT | gEL
AT A FEAT AR § A & F aqwor
7 gifoare wa B wEE g AW a@w
AT 9T IF AT WE A ERTY e
el F aar dte widr awa afee
AT &, WEET WIEd q a1 T F A
A famgears & @O @ 2 wre
90 FT FfAT KT BT FAT WiEw |
HHqTATC F FEAT AR E 7 oF W
qEIE 9T £ ¢ ST aEEEr §
WH AT T § ST H 7 o FEer ma
# fr for 7 71 2 fand, 31 oy o
9 99E | 19 WA 07 A0 fea fam
ST E wA K vE &, e aifear
ardy § sEW A7 R A g
qr TRE T wwd e § oswen ¥
SR H 7 AT F & IAR! I A 5
AT & T 7 3T Ay 0 A famman



161 Motion of Thanks

T AT AT A § 1 i AW
AEH T AT AT G2E AR & 4B
i T T F T e dfag
e W WA I AwTT F7 @
ot fF aET I A 129 13 A A
aefEat & a0 fFE E

AR FT AW F s wan
wﬁrma’mﬁqé‘aﬂﬁmﬁ
FT @ # A A AEa ) § s,
TE FEAT ATEAT E A U qZET F AT
FATE, AT AT AT FATE, 77
fﬂﬂ?ﬁﬁmﬁmé,agmqq
wE & THH A 95T g1 WA & A
fom &0 1| 37y 3w wer
T AT 913 07 A€ 7 A THF AT
T EN, FIE T AW FT 9w 6
UF Hqeq G?mmmm
7 T F AR U, A9 F, IWA T
'ﬂﬁﬁwwwammml#qﬁ
W'ﬂwwrmvﬁm%@
AET & TR A A a7 § W
T AT T 9f gwadf § aer
A ZA F AW TR 9T q, S,

ot ITawala - A A7 @e i |

u’?arﬁmmm‘i:ﬁfamm
TR § A | A, 07 qm q g
B H a4 WSET T T a9 A
A A fr mfEAE dar 7 e
fFar s fafss wrefm 87 §—
IEME EET AT z@T fa, TEETL
ﬁg"d'ﬁT‘?T’TsTF‘?.?Tﬁ"'GTﬁmT
IEE WA fag F awify g7 o
qiFaT &1 a4 =TT | 6F b
famfedi &1 it &F oifrear o
et &t T #93 § di wvdr
ARA | F OIfFFET dfaw e a7 aver
I WU FaT A U, qer T
AT T WA AT qO AT T, A
6—-M1342 RSS 72

[27 FEB.

1973]  on President's Address 162
TET 1 T @V, ARAT HAT F qT
ATHET AT WOAT FT FBT 7 MU, 500
fawelt & avar o 921 9 U, A% Z-
FEE T T F A0 | 39 A A

A, T A e F g A —
T A 45 7T F, W WA wgw e
e § 3T A wN A g,
forr wwr wam w4 § IRtz § 9w
TAH FY FEEAT AT, AT GIT [T AT
AT 9z wmt 7 wgw vy a1 e
q 2T AL | HANT FATE TAET ! I
qTE W% w97 a7 & 5 7 femmm
T ®Al @9 F T AR £ | T
fegeam & eoadt w6 & 1 o avz
T EH AW A 7 E, Q¢ AW A oY wHT
AW { TFAT AT & | & A, ® AT
a1t 1 femmaAt 8 1 A g, g
= AT AT AT 7 %7 ¥ A
37 A1t &7 featg 57 1 e aw = T
@ F 39 FT AL GAAT ARA 2

s IugwITfE - s ArTEr @
FIAT ERIT |

off AWvET WA WY a@T w
= FAT | ATFT T 30 AT IHT AH
§ AT AEA 7 | 39 AT § A,
w7 2 7@, Tl qEl wA AR
T ETAAT ATEAT 2. THAE AT AW
% | greew AT £, oHy feafa 5
F oo aer Gt @A § 1 O 4,
Fz WY FeAT AT fF ST AW ave
14 #7F To FT FIEAT ATAA LA AT
F1 % T E e frwer efagw Famr 2
fa ST WA AT AHEHT T AT A
fera 3z arfer & = AP | AT T
wTEYT H At 2o Awa FaeA g
AT TAT Y7 F AT A P o



163 Motion of Thanks

[»t reivarT waw@ ]

( Time  bell  rings) q oA,
fre & aw F7 @ #

=it Igawwfy - 97 0F dew 7
qor Fifere | arewt 25 faqz grag |

it AWYAT AT MY AT HCC
AT T foF TEET FT T FA AN AT
FVAT & 2N Zad 9g & A, 5 1952
¥ @ AT #e wew ' 7 faEe
A zrer & wfafafe 7 @@ @
feenfrar s s 43 & A @
I@ A T AT AW B F A9 W
U W oAT @ § | T AW T AT
TH AT WO E |
45 ST A1 WO W A | T AN
FT ATAT T/ a4 &1 T g fv &
T AT S HEE T TN FERE |
o gymwmfa : @9 AT &
T |

Wt ArvET gwE weg: 7 oF A
fae & awr 77 @7 §1 afea Wit
F are H AT T AqAET 4w
sy Jumwwfa : ww owW a@ew
Ffer |

st AWYET W@ WET o A @y
v @ g1 frew fmAT AT wmm
AEa F #fd wfa & A § a4 Fa@r
ar fF 2w e Er & A1 e,
IAE ST ATFE £ A TH AR A F
1970-71 # EHIE 9 H 10 ¥FE
80 Wr@ =T WeAT 4T 1971-72 F
10 FUT 86 @1F 79 47 AT 1972-
73 ® 10 FI1F 2 A1 IAEA F4N,
85 AT T WM W & T 20
ara = T fFr mar ) oW oAt
A gw A et et g, feT s
T HWE H AW T wwa g1 w| o
w {

b

(Interruprion)

[RAJYA SABHA]

on President's Address 164

off wgwE @t (397 9aw)
ATl # AET 91 afew W ®av)
st AWEY SWE WEr: A 9
FgAT AEAr § | A, 37 A1 e

MR. DEPUTY CHAIRMAN: T am
calling the next speaker. Mr. Choudhury.

SHRI N. R. CHOUDHURY (Assam): Sir,
I rise to welcome the President's Address. The
President in his speech has mentioned
almost all the problems that the country is
facing today and he has also given
guidelines for the future. We must be
thankful to him for the learned speech he
made before the joint session of both Houses
of Parliament. Sir, the hon. Presidjnt has
rightly expressed his deep concern at the
recent developments in Andhra Pradesh and
has expressed his wish that a peaceful
solution should be found. But, Sir, I do not
know why there vpas no mention in his
speech of the recent developments in Assam
over the language issue.

For over three months last year the lan-
guage issue created turmoil in the Brahma-
putra valley leaving in its trail incidents of
arson, killings and rape on a section of the
linguistic minorities of the State. Then there
was a two-month long satyagraha in the
District of Cachar demanding the intro-
duction of Bengali as one of the medium of
instructions in Assam Universities. During
the last language disturbances in the State
students were uprooted from the different
educational institutions of the State and they
are yet to be rehabilitated. Even today these
boys and girls are roaming on the streets in
the neighbouring States like West Bengal,
Tripura and also in some safe Districts of the
State. They have already lost one academic
year and they have got to be rehabilitated.
Now, Sir, the Cachar Sangram Parishad has
withdrawn the agitation in order to create an
atmosphere for the solution of the problem
by mutual discussion.

The first round of talks between the
Cachar leaders and the Chief Minister of
Assam ended in a fiasco. They, however,
agreed to sit for another round of talks
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before  the 4th  March, when the Union
Minister of State for Home Affairs, Mr.
K.C. Pant, should be present. The agitation
against the stand of the Assam Government on
the msdium of instruction issue is gradually
growing high among the Dimasa-speaking
people; of North Cachar district and Milcir
Hills district  and the  demand for a
non-Assamese State,  along with  ths
contiguous areas, is gaining popularity in
that part of the State. The plain tribal

dwellers on the northern bank of the river
Brahmaputra are agitating for an
autonomous tribal State called Udayachal

and the movement for the formation of an
autonomous State of Udayachal for the
plain tribal people is gaining momentum.
On the north bank of the river Brahmaputra
today, the 27th February, when we are
discussing the President's Address here, they
are observing the Udayachal demand day.

SHRI MAHAVIR TYAGI : What is
their population? Could you give us an
idea?

SHRI N. R. CHOUDHURY : I do not
know,  but they say that it is perhaps 12
lakhs.

SHRI MAHAVIR TYAGI : They want a
State for that.

SHRI N. R. CHOUDHURY: Yes. The
demand for the formation of an auto-
nomous State of Udayachal has already
gained momentum in the plain tribes in-
habited area on the north bank of the river
Brahmaputra, The representatives of all th:
linguistic minorities of the State met at a
convention on the 24th and 25th last at
Lumding, where they discussed the issue
threadbare. They  have come to the
conclusion and they have demanded that in
the Assam University four languages
should be recognised as the media of ins-
truction, Viz., Assamese, English, Bengali
and Hindi.  Now, Sir, in that convention
the representatives of all the linguistic
minorities also challenged the census figure
of Assam sine; 1951. They say that since
1951 the census figures of Assam are mani-
pulated and they want a thorough probe into
the whole affair of Assam. Not only
in respect of the census, but also in respect
of the recurring disturbances in the
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State there must be a thorough probe into it by
a high-powered judicial body, preferably by a
Supreme Court Judge. This is what they have
demanded. They have given a target date. A
decision should be arrived at within the 15th
March. If not, they will take action for the
fulfilment of their demand. Under the
circumstances, we find divergent stands on the
medium of instruction issue by the

Assamese-speaking people of the Assam
valley and the other non-Assamese-
sPeaking people = of the  State like

Bengalees, the Dimasas, the Mikirs, the Bodos
and others. It is the non-Assamese-
speaking people of Assam who constitute the
real majority of the population of the State. It
has made it doubly difficult for the State
Government to produce a workable formula.
This is what appeared from the first round of
talks that was held in Shillong between the
Cachar leaders and the Chief Minister of
Assam on the 22nd last that no workable
formula could be evolved. It is now very
difficult for the State Government to
produce a workable formula because of
the divergent stand of each linguistic group in
the State.

Sir, It is high time that

JP.M. me Government of India
found a solution not only about
Andhra  but also about that troublesome

state of India to the satisfaction of all so
that the different linguistic groups in the
State may live in peace and amity, with ful
honour and security. In Andhra the
situation has taken a violent turn. In
Assam also a few months ago it was violent;
today some peace is there. It will be wise
for the national leadership to evolve a
workable formula in which all the
linguistic  groups may live together in
full satisfaction.  Otherwise, this eastern
part which was a trouble spot for quite a
long period would be affected; since
independence there was never full peace,
and it is in the interests of the nation that
something should be done for the State so
that all these troubles do not appear in
future. 1 hope that the Government of
India will take up this matter in right
carnest and will definitely come to a solution
of the problem there.

With these words, 1 fully support the
Motion of Thanks to the President for his
Address.
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SHRIN.H. KUMBHARE(Maharashtra): Mr.
Deputy Chairman, while welcoming the
Address of the President, I would refer to a
grave omission in his Address regarding the
mounting atrocities committed against the
Scheduled Caste people. I do not find even a
touching reference to the several hundreds,
nay thousands, of incidents of social cruelty
and of atrocity to which this oppressed
community has been subjected. In
Mabharashtra there has been a case where two
Boudha females were stripped. There has
been a case of human sacrifice in Nagpur
District and there was also a social boycott of
the entire Schedule Caste community in
another village because they could not submit
to the will of the dominant class who wanted
that the Scheduled Caste candidate in the Zila
Parishad election should not c.intesi against
them. Here also, in our own capital town,
there has been an episode where a Scheduled
Caste girl Premlata was either made to
commit suicide or was murdered after she
was subjected to humiliation. We have got
another example where a Scheduled Caste
boy was burnt to death in Gaziabad. In
Madhya Pradesh and U.P. there have been
several hundreds of cases where Scheduled
Caste people have been uprooted from their
villages. They were murdered, their women-
folk had been raped. All these incidents are
not reported in the newspapers; you will find
many instances here and there where this
oppressed community is still labouring under
such terror. Therefore, I say that instances of
atrocities are not only increasing in number
but, as we fiqd, they are taking a different
shape. In a case where a Scheduled Caste
man wants to assert his right in respect of
possession of land the poor fellow does not
get necessary protection so that he can enjoy
the possession of land. Suppose he want: to
go to a public well he has not the courage to
go there for fear of being assaulted.
Therefore, the plight of this community is a
cause of concern to every right-thinking man.

It is true that the Central Government is
making a move to amend the Unfouch-
ability Offences Act. I do see that there is a
move to make this law more comprehensive,
more effective so that all those areas of
untouchabilily could be dealt with effectively
and the stigma could be removed. But our
experience is that even when such
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laws are made operative the administrative
machinery is not set up to deal with such
offences effectively. That has been our
grievance. Let us watch to what extent it will
be possible for the Central Government to
see that such offences are brought to book
and the culprits are penalised.

I have further to point that there are
certain cases in which clashes have taken
place. People belonging to higher castes and
those who belong to lower castes have come
in clashes. Those instances are also not
wanting. Why do these clashes take place? It
is because the Scheduled Caste community
does not want to live in subjugation. They
want to assort their right and. th:refore, the
situation has arisen when Government must
step in and take effective measures so that
the Scheduled Caste people get their rightful
place in the community. It was really
shocking to note that these atrocities did not
find a place in the Address of the President.
However, I am still confident that the
Government will give its utmost considera-
tion to this problem of atrocity and would
take eff:ctive measures in this regard.
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SHRI DWIJENDRALAL SEN GUPTA
(West Bengal) : Mr. Deputy Chairman, I am
grateful to you for giving me this
opportunity. I am also grateful to the Go-
vernment for bringing atMotion of Thanks,
though a ritual it is, offering me scope for all
my amendments to the same. On 5th of
August, 197] in this House I made a speech
giving certain data to draw the specific
attention of the Finance Minister that all our
policy of restriction of monopoly and
abolition of managing agency system is
bunkum. I say so and I can give non-con-
trovertial figures to prove that contention.

There is one concern known as National
Rubber co. Ltd in Calcutta. The capital
employed by that company, as on 31-12-69
is Rs. 531-17 lakhs. Out of this, the
Mukherjee family and their associates have
only 7 -4 per cont of investment repre-
senting Rs. 39-33 lakhs. The Life Insurance
Corporation and other financial institutions
of the Government have 50-T per cent of the
investment representing Rs. 269-29 lakhs.
All and sundry investers without any
representation have 41 -9 per cent of the
investment. This is how 100 percent is
constituted. The party having 7-4 per cent of
the total investment is running the show of
the company with Rs. 531 lakhs investment.

There is another company called Jnchek
Tyres Ltd. Their total capital employed as
on 31-12-1969 was Rs. 778-50 lakhs of
which the said Mukherjee family and their
associates who run it have only -96 per cent
of the investment representing only Rs. 7 -44
lakhs. National Rubber Manufacturing
company which happens to be the holding
Company has 6-68 per cent of the
investmant representing Rs. 51 -99 lakhs.
Life Insurance Corporation, banks and other
financial institutions of the Government
have 45 -9 per cet of the investments
representing Rs. 356 -99 lakhs. All and
sundry investers without any representation
have investments worth Rs. 48 -38 lakhs.
Thus they put together make 100 per cent.
One industrial house having only <96 per
cent of the investment is handling the affairs
of the company with a investment of Rs. 778
-50 lakhs.
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This is the type of restriction of monopoly
and abolition of managing agency which the
Congress Government has done. I wrote
several letters to the Ministers concerned and
there were several letters also written by the
Chairman of the Industrial Finance
Corporation in this regard to the Company
Law Affair Department, but without effect. I
am giving only some references to such
letters.

On 5-3-1971 Shri CD. Khanna, Chairman
of the Industrial Finance Corporation wrote
to Shri Prasad, Secretary, Company Law
Affairs, against these two companies.

On 15-7-1971 in reply to Unstarred Ques-
tion No. 5051 of Shri Indrajit Gupta in the
Lok Sabha in respect of the said companies,
the Minister Shri Raghunath Reddy gave
some incorrect figures.

After that on 5-8-1971, in my speech before
this House, I gave the figures which I have
given just now to correct the Minister.

After that I followed it up by writing letter
to the Firane Minister Shri Chavan on 14-
8-1971. Shri Chavan on 17-8-1971
wrote back to me saying:

"I have written to the Minister of Com-
pany Law Affairs in this regard and I am
sure you will hear from him after the
matter has been examined".

Unfortunately Shri Raghunath Reddy was
no more there to asnswer the points which I
raised. On receipt of the Finance Minister's
letter on 4-12-1971 I wrote to Shri Raghu-
nath Reddy who wrote back to me saying
that on the basis of complaints received
against the management of the company,
inspection under section 209 (4) of the
Companies Act, 1956, has been ordered and
suitable action will be considered after the
inspection of the aforesaid companies, is
completed and the report is finalised. On 8-
4-1972 1 met Shri Raghunath Reddy at his
house with some copies of Kalanthar of 3rd
and 4rth April. Kalanthar is a daily paper of
the CPI, West Bengal which has suggested
immediate nationalisation of these two
companies. On 23-4-1972, Shri CD. Khanna
wrote to Shri Prasad, Secretary, Company
Law Affairs saying:

"I would, therfore, once again request
that before the Company Law Department
takes a final deciasion of the companies,
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IFC should be consulted by virtue of its last
financial stake in both the companies". On
24-4-1972, 1 wrote a letter to Shri
Raghunatha Reddy, the then Company
Affairs Minister, a long letter containing six
pages with enclosures and exposed the
mismanagement of the Companies and
emphasised that on the stake of the Govern-
ment as huge government money was in-
volved. On 28-4-72, Shri Raghunatha Reddy
replied to me by referring to his letter of 24-
4-1972 and also the conversation he had
with me on the subject. In his reply he wrote
that "the inspection commenced on 8-10-71
and has since been completed and the reports
are now with the Regional Director,
Calcutta, who is expected to forward it
shortly to the Department of Company
Affairs with his comments." Please
remember, Mr. Deputy Chairman, that the
inquiry was completed before 28-4-72 but
no action has been taken so far. But, Sir,
here is a Bengali weekly paper, "Jugawani",
issue dated 24-2-73, saying that the Report
Containd facts of corruption and
mismanagement of a serious nature in both
the companies. The article is under the tike:
"Bakulia House Kallinkari—Scandal of
Bakulia Houses". It translates to a letter
written by Shri C.R.B. Menon, dated 16-12-
72, who is the Under Secretary, Company
Affairs Dept. wherein you will find that he
has categorically held these Companis guilty
of mismanagement and corruption on the
basis of the report. But no action has been
taken so far. Why? Because, Sir, I am going
to tell you the reason now the Inchek
Company managed to form on 10-5-72 a so-
called Congress Union in spite of the
INTUC Union being there of which Shri
Kali Mukherjee is the President. INTUC
was the recognised Union also and the new
Union was formed with 5 % of the workers
only. Shri Subrata Mukerjee, the State
Home Minister was its President and this so
called Congress Union got an anti-labour
bipartite agreement signed with that Com-
pany Oji 10-5-1972, lifting the lock-out
declared on 13-2-72. On 26-5-72, I wrote a
letter to the Industrial Development Minister
and the Finance Minister, giving a copy of
the letter by Shri CD. Khanna to Shri R.
Prasad and also a list of the technical
personnel who left the Companies in 1971-
72 after long years of service in disgust.
Then, Sir, on 22-8-72, tie Com-
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iShri Dwijendra Lai Sen Gupta] pany
Affairs Minister replied to my Unstarred
Question No. 1182 saying that "the inquiry
report in regard to the company has been
received and is being considered" without
disclosing what the report was. Again, on
21-11-72, the Company Affairs Minister, in
reply to my Unstarred Question No. 549,
also did not say what the report was or what
action was being taken against that
Company, but said only that the report was
still under consideration.

Then, Sir, on 1-12-72, 1 again wrote to Shri
Subramaniam, the Industrial Development
Minister, about the aforesaid action or
inaction on  the part of the Ministry and
requested him to take up the matter. But no
action has yet been taken so far. I am told
that the West Bengal Government has not
given the green signal to the Central
Government because it is a Bengali concern
and that is why no action has been taken so
far. Now, Sir, I want an amendment of the
Indian Penal Code to the effect that no
Bengali would be hauled up or tried in a
court of law on a charge of stealing or on a
charge of corruption or fraud because he is a
Bengali! We talk of abolition on the
managing agency system or restriction of the
monopoly system. Are we sincere in this ?
When so much of corruption is there and
when so much of mismanagement is there,
which stand proved, can any Government
wait like this, in spite of my showing these
repeatedly? This is the position, Sir.

Now, Sir, I am demanding the nationa-
lisation or the taking over of these two
concerns whithout any further delay. When
I say, I say it from the national point of view
and I do not speak from the point of view of
a Bengali or an Assamese or an Indian. |
demand this purely from the point of view
of our national interest and I am not
concerned whether it is a Bengali Company
or any other Company. So many concerns
have been taken over on charges“of mis-
management. Why not this then? Why is
this  discrimination?  Sir, Shri  Kali
Mukherjee, MP, is the President of the
INTUC Union about which I mentioned and
he knows about what all I said and I am sure
he will also confirm me. Jf he proves any of
my statements to be wrong, I shall resign
from this House.
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SHRI BABUBHAI M. CHINAI
(Maharashtra) Don't do that. Please
pursue the matter.

SHRI DWIJENDRALAL SEN GUPTA:
If I am proved right, let the Ministers resign,
because they failed in their public duty. Let
the Ministers resign particularly those who
are giving indulgences to corruption and
encouraging corruption.

Another thing, Sir: Yesterday, there were
so many speeches here condeming on the
aspect of violence in the country. Many
asked why there should be so much violence
in the country perticularly in Andhra
demanding separate state Sir, I stand for
national integration. But the Prime Minister
has said that we cannot take the issues of the
people of Andhra for being considered on the
streets. At the same time I do not know, Sir,
whether the issues of the Bengalis in Assam
are not considered because they have not
taken it to the streets, yet Sir, here is a Press
report in the "Hindustan Times" of today.
The caption is: "Minister's hand seen in
Assam trouble".

"Minister's hand in  Assam riots alleged

LUMDING, Feb. 26 (PTD)—Mr. M.
Purkayastha, Assam's Minister for Supply,
has charged some of his colleagues with
being directly or indirectly involved in the
last year's language disturbances.

Addressing the two-day convention of
linguistic and ethnic minorities here yes-
terday, Mr. Purkayastha said: "The
Bhatnagear Committee appointed by my
Government to inquire into the admini-
strative lapses during the language dis-
turbances cannot do its job properly. Not
only some polic and civil officials but also
even some of my own colleagues in the
Council of Ministers were also directly or
indirectly involved in the disturbances.

How can Mr. Bhatnagar. who is an
officer of the Government of Assam make
the enquiry properly, he asked.

Mr. Purakayastha demanded a full-
fledged inquiry by a Supreme Court judge
into the alleged involvement of the Ad-
ministration in the recent happenings in
Assam." [ refrain from making any
comment on it is a charge of a Congress
Minister against his colleagues.
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MR. DEPUTY CHAIRMAN Please

conclude now.

SHRI DWIJENDRA LAL SEN GUPTA :

Mr. Deputy Chairman, Sir, I shall obey you.
But before I sit down, I must say one thing
more. The Prime Minister's emissary in
Assam, a former Minister, Mr. B. R. Bhagat,
M.P., made a statement that those Bengalis
from Agartala and West Bengal who went
back to Dibrugarh Medical College and
other places in upper Assam for their studies
after his persuation had to return on being
assaulted and humiliated by the Assamese
there and the climate was not congenial for
the Bengali students to  prosecute their
studies in Assam yet. Are we living in one
India or Assam has become a separate State
like Bangla Desh or, Uganda, Rhodesia or
any other country? What for ? Is the worthless
Home Minister here 7 If they cannot ensure
security to every citizen of this country, in
every part of India particulars to the
ministries will not  the people go wild?
What moral justification have the Ministers
of India to say to the people to remain
peaceful ? It appears that only violence
attracts the attention of the  Government
quickly.  This is a deplorable state of
affairs the worthless Government should
quit, and leave the country, to God the
sooner they quit, peace will be restored in
this country.  This Government has failed in
all fronts.
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We want friendship with all countries.
It may be China, it may be Pakistan,
it may be Nixon. But a great demo-
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Sir, with these words 1 commend the
Motion,

T[oft fog g@m (s &7 T
fet Sacha awaE, qaEmEEa T4
TEATA AL AT | A FAA 00E
femd @gi & T 777 @ faw ™ #
TART FRTAT a‘éf FEAL 14 LEAL
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@ A1 AfiaE 9T AR FE e A
afarm 9T a9 Tl E AFaT | G
ST Z WA AT AT FAAT AW AT
&1 A" | A A g A8 T WAEH T
2,0 0 &1, T 94 F, A FAAT
w1, @wEr 4z £ % #m faew A9
AT & W Afer v g o
AN AT WA awEr E, IW AEW
¥ w7 o § wig fwmw afsw ag,
T Afaw #1 afga 97, 9@ @
TEA W | 4@A | AW WAAT 9§
fr gw a7EA G2 F AEA
AATEAN T GF FAT AGA & AW
A T § AEvEd 3T R &
faw gure ara st 7 Faaq avenfeEs
s A R AT i
we g, feg & o a9 enw
FTME gAr FifeaamT 78137 9%
A T F A0 FHA TR GAT AT |

A gfr § swA g1 @ o2 ool
TREAT EHA e fRAr ar ag T
ety F Fam, f| 97 SAgIeEr
€ 7 9wd w7, foEwr 4rs oF
T T Rl g qlEr, 9 g gEdAt
2 & ferpAm aoiT "ew ad TETE |

ERSIL 1  CA C t i
AT IA UL AR F @ Z | AEE
97 FF F1 ET Z, AGH 97 AR
AN Z1 V@1 & | AT T IF AAEd 32
AT WET 47 0 EEATeE Sreeie,
T 97T WAGE AT K OENAT T AT
ar #a @z T A fr frm aw |
HAAHA A HEAAMA W OWET | dA
F@ 9T A AAT F fAT F2 gy
% IIF FE gU AT 3@ AfET T
sar asfwart &1 1 W T4y | ag
TC AT A SAAET qE AgE AT w0
41 3% IAT 492 HAWI 4 FZ0H
GEINNET (A S | O S
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Aifas drzefoT Ay @m, e ST
TAT ANAFAT AWA A0 W AW R
AFTF T AAA AGF A TR G20 F77 7F |
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¥ A WTIAT AEN g, A4 IEEC
g 7% £ fF g Aw gwar an
wEEer Far S a9 aEar @ gwae
frar ar 1 37 Zwat W o= AT gE-
A ATEA AT FAET AFAT T
4T, FAMT EAIHEF TR 4T R
g g1 FAr & qra gw wmfaew
¥ E TZ 2 wdr 3w arafaaw T8
FAT 9T F | TAF AAW d @1 arfEm
AT dZFET & 7 IAHT A0 AZT HAl
AEACE | | IT qriear ¥ fa® qEgr
FAT AEAr A fFEr o4 oAl agm
TR UE R OF ATFE AT
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[ dr= g4
TEOET wEAT F ) AT TH R
¥ IAT, WETCAT FE ATACTHATET AGT
fomwER § A T ew § foer
T TS ArevAafed A A1 qEAr g
A A F Uy AT e FwEar
g fF gwR qew # S AwEEE 47

- -

WEEAT T AFA £ | FAH AT

Fhwr A FAE A § A g
gfawr AT ¥ g% F Fr zrEfnd I
A, A% O anAese a9 g, fae-
#frx fafer & o< o fag gw &
fir gw AW TW WEET FT qHEA T
wras | o a9 qw o fs et
S & wer a1 fF TRA o TR

[ RAJYA SABHA ]

on President's Address 188

ifmw@z;’r AT AT Iq a9 H

gamr & fau ow aFg v AwEr e
fer 2 s & wirel St F @R A
ufgdez f@ar ar | o ¥ A § 72
Fgd & fF 979 a=47 F1 FHIAT @
F fau wrim Fw 9w 1 2T
oEnd faAm F 9w o oaw A
T OATT ) ZR O AT OWE
T F7 F@Ar Tifgw | g 9w THw

| ZEmEr w1 W A8 ¥ e g

A #1 waaE A | wE O
AT Fv avgd T Aqgl | A fEeg-
@ R AANT Ay T F AT "ad
Tmr &7 5@ w9 g vmE fAu
ST, I AT g Ia% Aarg fasra
AL AT AT FASEAEr qwEE q
77 #1 " foar o gf=w st 7 S@r
% Fgr a1 fF g "a9 FAET @A
1 & afwq g9 fraa wga § =va
T & 9T aW WA VAT ¥ W A
T | W g wEfar =y £ )
We want friendship with all Countries. It
may be China, it may be Pakistan, it may be
Nixon. But a great democratic Country of

the world is always desirous of friendship
with all these Countries.

| THET WAed Ag @ E fFoaw oz

F) oo Wzt WEE fower s
T qEeAr A g fower a1 77 oama
T f g #T & | AT 98 9 qEHt
F ST gAY A TR ASAT AR T |
¥29 4 o5 81 A av Frgear s
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(TJ"m:.’ bell r'in;:.\') EFASAG] q ag?f
& fefar dmw g1 & wumr
Fad @ e, Afea fEw @ & w
avar & f&@ 7 ugi v A w1 w7
FC 2| w0 falt & @@, w0
ﬁmﬂ’- F TG FET | Every thingis subset
variations,

# Fiw am fqu Fgm &% 732
am g fagE Tafaar 51 & T
A WEF T AT BT A | AfFEA Frea
FTOFT TLAAT 70| AR AT g fF
AR Fw Ay oy fofafes F
IRM AGH TT ATAT FAT WE AT
2| AFET 9T IAFT ARIET AZA A
F) T AE g ArET A7 3 AR
T T AT I AT F1 FA JAH
0 Tifgw | FEE faw gw |w @A
aifgw; #Hifs o aEHr g9 ¥
g FET ST AT |

sf=wr ST et g ag fEar fw
ZH AFA AT g | 9 fF qurd
aF wrEAr 7 wEr 7, zfmw s A
THNT WA WUEr AT g
¥ W AT owfaEt & wwEer
FCH A7 FANA WL | T
JMdT F | T TAww § A
q GdTEz @iga W fAe@ g
TAET W R qeF AT agad # fag
g ugA fom @ warweAmr T

g1

8

Sir, with these words I commend the

Motion.]

SHRI SITARAM JAIPURIA (Uttar
Pradesh) : Mr. Deputy Chairman, Sir, I
thank you for giving me the opportunity of
speaking on the President's Address.
Members of both the Houses have had the
privilege of the President being in their
midst at the Joint Session and we are ex-
tremely grateful to him for his Address.
What is, however, surprising is that every-
time the President speaks before both the
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Houses in the Joint Session we find that all
his utterances always show and give us a ray
of hope that the future is going to be very
very bright indeed—and we too would like to
share his hopes and aspirations like any
body else in the country that the people's
desire to be fed, clothed and housed and
their basic needs are met with the minimum
of constraint—but when we see the actual
results we get a little disappointed. In fact,
the hon. President himself has mentioned
not too long ago-on the 23rd of February—
in Jaipur that the conditions of the common
man living in India today are worse than
those of a prisoner of war in India.
Siuprisingly, he did not mention the
prisoners of war coming from Pakistan but
the very fact that he himself recognises that
the condition of the common man in this
country is worse than that of the prisoners is
an indicative of the fact that the Piesident
himself feels that the conditions are not as
good as they are always shown in the rosy
picture depicted before the general public.

[THE VICE-CHAIRMAN (SHRIMATI ~ PURABI

MUKHOPADHYAYA) in the Chair]

I would most humbly say, Madam Vice-
Chaiiman, that any citizen in a country can
progress only if the economic conditions of
that country is made that of worth giving.
Whatever may be the policy of politics,
whatever may be the system, whatever may
be practice, but the net product of that sys-
tem must clearly show that the citizen of the
country has been benefited and has been able
to improve his standard of living. In our
country unfortunately, I would say, the
conditions are not the same as we expected
them to be. It is the duty of we, the Members
of Parliament, whichever party we may
belong to, to be able to focus before the
Government the exact situation of the things
as it is Prevailing today. I have been
listening with rapt attention to same of the
speeches made here in the last few days, I
have gone through them also and I find that
in this time of emergency— I would call it
'national emergency, because of the
drought,be cause of the different violent acts
going on, because of the bad economic
situation, because of the different ideologies
which are taking a violent shape-most of the
time that is being spent here is utilised for the
purpose of either appreciating the efforts of
the Government by the
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[Shri Sitaram Jaipuria] ruling party or
finding out the faults with the Government
by the Opposition Parties. It is also essential
in a domocracy but this is the time when
each one of us put our shoulders together
and try to find out if there is any possible
solution which could improve the conditions
of the masses in this our beloved country.

As 1 mentioned earlier, Madam Vice-
Chairman, one of the fundamentals for
improving the conditions is to improve the
economic conditions. Now the economic
conditions include the question of employ-
ment, the question of agricultural produce, a
better realisation to the farmer, jobs to all
the people and also a sort of satisfactory
standard of living and high thinking of the
people of this country.

Now, whether you take the case of agri-
culture or you take the case of industry, you
find that power is one of the most important
factors and it is surprising for me to see that
even today in the case of power we are still
trying to insist upon and  act upon those
antiquated methods and processes which were
used several decades ago in different parts of
the country. I am referring here to this
Ganga-Kaveri Grid on which very high hopes
are being raised and on which huge amounts
have been spent and are being spent. Quite a
large number of people say that this Ganga-
Kaveri Grid is going to be a failure.  The
scientists and the engineers do not consider it
to be a suitable project. Many of them fear
that by the time the Ganga-Kaveri Grid
materialises in a decade or two, there will not
be water at all for the purpose of irrigation.
Similarly, take the case of Bhakra-Nangal.
Here, they are calculating water on the basis
of "law of averages'. The law of averages has
proved futile in many cases. If some river
has 5 ft. of water calculated on law of
averages and a man wants to walk from one
end to the other, iie is bound to find ten or.
twelve feet of water some-where and get
drowned. Somewhere it may be one or two
feet. So, the law of averages is good for the
purpose  of basic calculations but those
calculations cannot be based for the purpose
of calculating an output. In fact, if the
water of the Ganga and the Kaveri were
comparatively  diverted and canalised 117
certain areas of the country, especially in the
areas of Rajastban, I am sure, the graneries
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that will be produced from that State itself
would be sufficient to feed most of the people.
An example of Ganganagar is very well before
all of us; Those who have been to that site
know it. What is more important is that these
virgin areas which have not so far been
exploited for want of water, get water at the
cheapest rate instead of going in for a highly
sophisticated, long-range policies. And in fact
it is surprising that in-spite of the fact that the
atomic power plant has come to stay in the
world and ocean water can be used has in India
also vse already ha\c a desalination plan in
Cutch—why should not we be able to have
another atomic power plant to feed Andhra
and Tamil Nadu from the Indian Ocean near
the Bay of Bengal? That will be much a
cheaper in the sense that the results will be
much faster and the people of that particular
area will be greatly benefited and all these
present agitations about regional imbalances
and shortcomings will be much reduced and
we shall all be able to live a better life.

One thing which bothers me and 1 am sure
which is-bothering all the Members in this
House and in the other House and also the
country at large is that if the present situation
of power continues, if 75 to 80 per cent of the
power is cut  at different places, how are
we going to keep our essential supplies and
services running at all? You will be surprised
that there are many towns in Uttar Pradesh
where from morning 10 O'clock to evening 7
o'clock there is no light at all.  People
cannot work in offices; they cannot stay in
the houses.  And this is only the month of
February and we have yet to pass four
months of scorching heat at least in this
particular year. If the present condition
continues it will take several years before the
position improves and when the power
position  improves, by that time the
amount of power that we are thinking-of
having as mentioned in the President's
Address will probably be oalysufficient if the
economy were to progress in some
geometrical proportion then we will find that
the shortage of power is bound to continue for
decades and decades and we shall always be
lagging behind in the matter of power. If
there is not enough power there can be no
tubewellsand there can  be no agriculture.
Even now tubewells are lying idle for want
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of power. If there is no power we cannot
have any industries running. You cannot
produce cloth; You cannot produce even
fertilisers. Surprisingly even units producing
fertilisers and other chemicals in the different
sectors specially private sectors have been
given notice that they should close down for
ten days in a month. If they close for ten
days they will need another ten days to
restart and when they are able to restart they
will be able to produce only for four or five
days before they have to close down again.
Therefore though nominally the cut is for
ten days in practice they can work only for
four or five days in a month. If there is no
power the whole life of (he country will be
paralized and upset. Transport will be
affected; buses will be affected, cars will be
affected, scooters will be affected and even
cycles will be affected. How can you
provide employment in these conditions?
We are making so many promises for
providing employment, in the shape of other
facilities and amenities of life but if nothing
is going to be produced where from will the
distribution come and how can you even
think of providing all these amenities?
Transferring from one agency to another
agency is only deciving oneself. Agencies
will not deliver the goods. Tn the last two
decades we have seen many things diverted
from one agency to the other and whenever
there was such take-over there was applause
from some sides . But from the moment it
stood transferred we found that things
became far worse than they were before.
That has been our experience and a wise
man learns from past experience. In the light
of this I am quite prepared to say that the
situation you will have to face later on will
be still more catastrophic and probably the
situation would have gone out of our hands.
If you want to take over anything you do it.
I am not going into the merits or demerits of
the policy of taking over, and also whether
it is proper or not proper. But you have to
ensure that anything that is done is done
with the best of intentions in a respectful and
dignified manner. If you want to take over
something without paying anything to the
owner, tell him frankly that you want it for
the country's/purposes and that you will not
pay anything and 1 am sure 99.9 per cent
will not hesitate to hand it over to the
Government. But if you say that you are
taking it for national

7—1342RSS/72
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purposes without proving to the country
how it is in the larger interests of the coun-
try by providing those very results you claim
to achieve I think it is not fair. If they want
to do something they should clearly come
out what their purpose is and let them prove
that they have been successful in achieving
that objective. 1 for one wish the
Government all luck because I feel that the
Government has got much greater resources
and power which they should use for the
welfare of the people. But if the same powers
are not properly used and are misused in a
manner which does not improve the lot of the
masses but only of certain classes, Political
or otherwise whether new or old, I am quite
sure that it would be most disastrous for the
country. Making a scapegoat of one section
for the sake of another is not going to solve
the problem. I would like very much to
express my gratitude to the President. J only
hope that he will take a realistic view of the
matter and put forward good suggestions to
the Government. The Members of both
Houses and of this House in particular have
got a still greater responsibility to suggest
ways and means which will improve the
condition of the masses rather than think of
putting the blame on the one or the other or
trying to find out as to who should be the
scapegoat, whether it is the industry or the
institution which has got greater resources
or the person who has got greater power
than the other. That is not going to help us. 1
am sure that we will rise to the occasion and
do our duty which will give us the
satisfaction of having done something as
Members of Parliament.

Thank you, Madam, for giving me this
opportunity.

it geata fag (Ffeamm) : samers
wErEAr, weEafa S & afqwmor g7 o
WEATE 9YFATE AT 0Y S 3F a5 MEfas
ST A 76T, 6 IAF AHAT F99 * oo
AL AT E | 519 WwZfd AT ZAT qrIay
T UFH F7 72 4, I 39T 44 @7 ¥
gare At Aqn, fa s dmaa X
M AT ME7 TV RIE, T avafoe
THAC AT | FFHT F AT YT ¥
AFTATU FT  ATTFZ FE, dro  GTo
AT THo
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[t qea e ]
T AW ATEE FL A1 FE AW A
T wEAT g | A W § 6 sy
W7 |0 dTe o UHo T FFaA
T qr favare ot 7€ @, AT A 39
zon fF weE A St S g 9ve
A €, W1 fgrgeae F FIEEEATA AT
# 9% WRAATT A, ZA0T s A7 A1 e
oo fag o1 41T AFATTAOT HAT
& ZA7 SN, WIS ATE ZA0E ST W
¥ I HAT 7 £, 72 ofr aegnfa &
W FT AEEE wL a1 w5 gh
fan 5o &7 @9 ZET & A1 3@
T & g £ AnErEsE i,
AT Al & F AT Arear AEAA A g,
FTHT HIT Ao fro #TEe GHo 7 ZAAT
za wE fF Ardy WAl #1 9w I
AT Tegmfa F Ataamer &1 qEEe

w7 fzm . ( Iwterruptions ) A%
FEAT AT &7 AT @ F, AR AT

o

ur e A7 ®Y @@w A 94T
3z 2, maw fawm & w7 oF a7 2
W7 a8 =afas £ 1 frow mar zar
Ao 7 v A2rE AL A7 TAASE A
Wi AE a1 fSAAr A § ) ZwWee g
% wiEw fafeee #1997 SifT @
2530 A 7F a9 F FU AAT Gf=T
wfEat 7 ot T framr g1, 57 07 59
7 79 13 fa ¥ wwaw TAdAr 29 e
s, faeEr gfem & afqem &
mAz F¢ oo @ A | 3Ry
7 ff fr T zWT AW A Afer
Tz AT 7@ gW7 AW Al gfam ag Ay
F= AT A7 7 AW F yar A e
¥ a7 ot T &7 AT TfeEer andr
FT TAS W7 AP TAE E4NT |
dfew ®Y TP A I 43
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U8 UH 3AE W oamw

4P.M,
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2 fr zv aAfm S AW Hdar
g, ANT TW AWM AT UM &G,
TH Fr F1 TIAA A9 A1 IA FE FAT
wfaT | 3FF FT IAFT Wi T =k,
Treg giAr Aifgn | At ITE A9
awEs qOF K1 IAT Ag AT A
Fr Fiforw & q0 T g AT q4g 0
Fiforw & fF a7 o A S &g R
AN FIAT AT £ | FE-TET F4l,
AT | ql@e % g ANEL 43 g
F1 amqeA § fF i g var & sty
qTE | a1 g & v Zor A A Er g
ALTE FAZ F9A T ATZ A7 ATA FAT AT
AT A7 39 FAL AT AR AT AHFAT | AT
# QAT AEAT § AT AT A AAA §
fF 2w 7 qar —wgrae § Ao
TET, T 7 oATfew JE AqT A
arfaor AET | S qAT TEAT F A e
A% 77 §7 T F AwTT TEE AT
& A wZars AT AT A AT E
GETATE % £1, FAAT FTZTA0T T, G
A3 W, WIS T AL AZT ATAT g
AT A7 AEET FAET AF AT | I
AN W2 13, § AT HITET F4T
A2z ATE1 H OF A0 THAC AT §
f& 7 e & 9 5 Garae 3o
wlOFET AT IAF AET AT AL
A A AT 9EE AT 7 GIATE AW W 9%
g = A q favEe v § )
ESSII 0 EE AT A L6 4
FITATAN | ZTEF g1 | F4T F GATT F
TFA & A qowrET T 1 I 7
=z fagd A diaa € fF sarar
A TE | A1 FT A ArFr # o
F HA7 AATS FT ARN ZIT 0 47 7
arsrdl | g7 R smar g fF gt
AW F HATH TEN E | FGT qF ATAET FT
AHF &, THOF AT FgAr §
Ffaar Wfﬁvaﬁqwzﬁﬁeﬁ&q
AMEATET 47 AZ VAT | fATET 7
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TATF A TA A0 & whw Ay # oo
T Z 1 AT SwrErdr & A fr
AT TIAT AT & T AN H FE fareft
dzr g1 wmA, FWR TmAAA A
F fan 7 sk A TEEE A0 w6
A FAOW? AT ATTE gIA 7 AT
Ga1 g1 9 AL THET T FIA F a0
W OWTEET F AT W OpT ATTHRI AT
| AITE G A AT TR F AT
fasrstt @r s AT wrEEr 97 99 AT J1
FT ¥ AAE AT TET AE ZAM,
agl 9v &1 ®a faw a9t #@1 d=r @
W T faoedr Gar @ e
ErAardr @ dfad, A ae Ao
forg ansr 21 o€ & fr Ao & sEv A
g, AW & s fasreft #7722, dn
F wT GEAIT FT 9ETA F A A
W wEeAt 7 AT A P RO aree
YNT TN E | AT oF AT A qAT
FHT AT TAA A1 B0 ArEE AT T A
& st e ar e ST A AR
& dFz @ Wwar s § a1 g
o ARt #Y v smw avwy v
#ifge fir or2rE & 2ew & ot 3 <
etz 1 off, T ¥ Fr2r oz faur ar )
THH AW AT AT AT I E |
o AT AW AXT AT F | o ey
F T T AT AT IR FT A
f Az mF & | g 0o & WU E ArE,
2 77 A AR 2 AW F AT A
AT F 1 3 F oemv o A e
Al Az G9¥AT W7 FOW 7 OAEA g,
T AvE 1 A Arzefory Ay = A
EEcil

v aamfs off, o g A
FE qFTZ | AT AV AT AT AT |
ez At 7 A%y I v E i
FAM FLOTE FTEVE FIL TANTEA
faremt mfzy | 7R AT AT EAT 20
AT FAAIAE FEA 7 R ate @
AT T AZATIT EAT T | FATORY
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WEEAT, T AT A A Ay
A1 & 98 wEAT § PR vy oo ¥ amw

| A St zformm @1 aEETT ZAT A

TR F s W fag & oarfr wifa
FATT A7 FEF T FAFAT 20T AT
@A &1 f&sa faer g9y o 9
T AT AR AL RATAC AT 7 w4
T &9 THI A wHAaT F par AfET
T oy 24 a7 w1 @9 A9 7 faw
TE frar ar fF wia F zwz 94 &9
afys atg ¥ wmT oF A 2 o0 A
7w fazrdt qisady s s aw FE
07 ATfF T 39 @M1 F AAT @ A |
F F29 AW fF ey & F2EVU AT
arfed |

# mE AE A FEAr S e
AN F w7 W AW FY AL AAA
& fr o wdma 33 aer T A
wiferra & Zar | & w9 97 oF
e 30 £ 1 FWOT SAAE I AR
FH, T o # foad wew ) A oF
et & P ¥ T E 1 g A
yErem A7 HANT TEATE T FLF
& Alwd AT F geET T oA 1
fr feeft wt Aeft snfed | Afe sme
e FE T A AR e Afee g
F AN A T ATAV AAT AT | 7 A
TAFIA FITFT AT | AL S0 #T AFTAIT
o 43 F | q A A 97
ghawr widt 71 #faae A e ¥ A

WY q | FAN FAT F AN A TAE T

F1#qrT o ¢ 39 A Az g
gaT AT A AIF AT FTLF AT ) A
#rg A v W 99E @ ame
qv T 7 7 a3 4 | v A
A ZAT AT IAA T 7L\ AT WrE
e wnf17 o F F AT F )
T A= FG F I ASNE T AHA R
# g Zw A7 A AT % fR
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[t A fag]

WL FT AT GEHAl A1 wifq & qrg
T T ) F FEAD A FE AT
G | FEg F GHA F ATG AW A A4
WEA F OAAAT AT FATT T AT
F BT ) A7 417 98 Arad § fwoaia §
TEATT T AT AT T 6 AT & A=
FART FY AT TA AET | FIC AT AZ
e § fr smgeAE g A &
ST FE & AAT A9 WFA | AT TH-
TF A W AR @A § | femEE
o it et g gtfae Fe A
&, fegead A1 war I W A
TEE | (Interruption) TTTEA TEEAT,
# OF A @ 3N A G 6w
T T WA W) OT € % T fage
AT FT ATEE 97 T4 2 1 -
EA 1 SAAT ATTRT A= TCF § AT
&) 9@ GwrT F qEare F1 A9 A ar
amr Awi F F7 fo 33-A3 =39 gA
anfgd «iT wa sfe &1 are v av
AT A T f B12-91E waW g Aifed |
dr gfd | o s faErdy avel
A i o 4 At wed & o e i
g wrfed, #an, sfenm F faady
TERTATE | F9d a9 & UITH A
ar aEd & fo st e & gfm &
TR F7 faar § | 99T ATH A
& fr Sar = Al B S g
% qar § 57w faars § o F oF
forerer B0 | 1967 § I AT F0H
FATE AF A ) AT AR FE 20
mm&ﬁmwwél#ﬁﬁHZI
fa & arz a7 ol @O T @ |
AR A FT0F FT ST 1946 7 39TE |
1967 § @pr A @1 5 w5
ZET | wAATIET F wWAT {F o9 F
fgrge & 71 @A | G F ae
TR e fag A ® e Aar
wEr | gfomem F wET g e
fetare 1 v e el WA | IR
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FIM F gAre fadET w7 a1 w09 &
feFaz &% F war a1, T7%1 T=FA FqAT
AT WEAT | T 92 0 IFA AR
fedaes &1 sa 77 7 | TR
aaat & @ wd o @) AfEe
IMEAT WA, AT @ fF 1968
q H|T FET AT T
ﬁﬁﬁ%wmﬁ?{gt{quJQQ
q AT Agr wE qEN, T W 14
Qo Qo Qo g TAHT ¥, I a7 a7
R § | UL ABW F wET FET 100

| UWo UHAo Wo T HIW & 40 § A%

1974 ST A1 9§ 40 AT T @A
FifE ag oF 4 awad 9 5w
a9 @i @, w4 ar fagmm @
FEIHE AI9T ST A AT AT FA,
afg femgeam #Y staar 7 3 faar
o FT0H & T4 qg 30 OF A1 @ awar |
UF SIS F AT FAT AT FHEF AT

| dTo Fo Fo AT T 7 oA fawr

gfamm 41T 9 ¥ a@ zfag q9a
FOAW AT qiwad Hoad qwfeeE
FHfAE AT UL FHFAEZ AT FT
&A1 &1 AT TEAT A1 ag 9 FAT AT A9
s srar fF €= gfeqr o 7 a9 §
qr | T A 747 3 foa f rg e
#1 qifeat, feegeam 7 AT sifeat
g At S FHE w7 AAE A
& | 7z fergmam & fadidy = e 7
fom w47 #1 aafadt 7 @y A
I FTAA H gt 7 o Tt
gt & foan fear a1 72 fegem
ZEEl A 4¢ AAAT | AT ATZ F A=
78 9Eq ¢ v Wit w57, 9% A
FT 39 @i #1 fgel qer 9 e
# f gw qonal W@ 99T 1 9g gEL &
TEAA F GGAT TGN ATEH AT ATAT
AT FI TN F AL & 91 97T € |
fqmard & aarg {5 #r 98 3w w1
OF @ TH0 | H FAET A T Y gl
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srdaT FTaArE e a7 o i e g,
TR AT T O T A g
fra n=r v AT | AT A
G217 72 AT ZH EHETEGIE T FL F qAT
AMAT % 7 H/ | TAT F0HE AT
T AT § 7 A ITrewrer wEraw, F
AT H F| AT A AT FEAr
AEAT § A Az Az F R aedv st
FEE g F% 7z ar7 g§ | sy Frady
fas 7= # 3,000 w07 =wAr @9
&M H1T F72d & 7 30 A 7 S0 FT
qE FTH T BT | AFT AT ATAT T
40 H¥ F1 Tigar § €17 gfae § an-
ATAT T AT E1EAE 31 AFAT § AL AW
wraT T8 Fga fr ogw o fafefma
qrt # faar e, fas gadt gveEnEa
& o %ez F a7 F v ot 7R & A
& @1 AN #1 9WE FAT §, 98 3
wET FT 9T W w13 famr s #w
IARI FH THAT § T(TAZ FL & AT
TN WA AT WA | FHA IA &
fae zw 7@ anEET dTT R O§
gfeamom &, ST 8 a9rg & o 59 o
F 7 faera w1 gfamor #1398 & | 9w
AT F AT FT IS0 FL AT G FAT
s g, W e g At gw 3w
fa®z % & 99 IAE T FF A |
AT qg ALFT FHTL AIRTE, ATCATT
#T Wg=E A g1 aFAr § A A
ZHIR T Agge ot 43 §, g faal
HqEd 43 &, 6 I9 FL I Tl B
FH AEATT F W T TFA § | AT FATL
FUT TIAT FAT FT 0 w1 e
FL AT FEAD AF A& TW, T IqH
QFAE qg  AGAAT Agd TALND
g W F, Tg WAL AT ANGIF §
AT F, A FAHATE AGA AL § AAT
¥, A1 qg W ATEAN TF T AGH
qgAET ST &HAT | 47 ALS AT AT
qF AT A7 & AFAT & | TAT AG H A
gTearE Far g R o wEd faw
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T IR AR AIE g o, A
FH A T THAT F fAF wEwT A
TAH A &Y 0F A A S s
F Afaai & o FEAr GEAr § g
AW FT UF AT TEC FAT AR )
74 AW q AL AT A1 W F a7
a7 TAT FIAT TET AT TAF F15 WH
T fF 39 & & g9y w4 w7 oA
397 7t &, 7w fovd 8 o am *,

| wfEw, T armr @A AE Y

Fifgm o

o A A famAT  ArmEa FA,
a0 AW Fr gleEdwa a3,
At & Aw &1 ufEr @ S oaw
qT IW WET FT FEET AT
F7% fromr 9@, @ 39 faErs
TF-AGE & T o F freEr 4
A F FAgAT 7 AT sfETr A AT
AT FHE FT T AIAE AN FA,
afeF o 3T ST FT ATAA T §
ot ag Far & 1 w7 wrsfy fafuds
FT AT AT ACATT BEA AT | FA AL
ArrF A fro o g TAFT FwHT
AR TAE L AF & | § 2 § 99 g
agar g, faadr w@mr ST wre

| fafwze =1 gfomom 7 & & A aF

fned g@e ®1 IaET WA FAT AL
AT | T wET FEE A= #1 A g,
Az F9a § N FY, ¥ 209 A0 §,
W ATSd T 8, OF qer awai &
Ffag@ & ardt § A a=a faEed
FrAqAT, WA 67 A9T, Go qFT FAI,

| wifq A AR W Ina g fE

TE g, fgra | A OF A e
g1 T AW =T A1 48 Wi
AT T <1EF AR 45 A Al
T 47 TR FEAT F ATARID F
a=4i ¥ gfmgd & oF WA A
& ST Erae quAT AT 9T R 5
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[t ewerer g
B2 aw A F 7 g A W
FEA FT AATE T § | F A7 74T FEAE
I AT Ve £ AT ArF 0 d Al
AT g, AT T §, AfET e O
A Wt § @ 54 FeAl W7 TEE faA 0%
T zfmge ¥ arer 2, F AW §
& 39 =41 % S1a9 4 f@ars F9E ...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) Mr.
Sultan Singh please stop now.  You have

taken more than 20 minuges

=t qAaE fag o ITEATd HE A,
q fad zaer ZeatE F—Fr
falT Ao TE F AT T AT AR
2w ag ¥ o% [ 989 qHT A9
Fedl #1 e, sfwgm feemwn 7
FT {1 AUISIrO AET AT A AT AG
@I {F e & AN F1 9% T8 9% (%
Wig AAE 7y &, 5T o #iv
! 77 M7 fRay srwar | F g wE@v
F FuTE FAT g A7 Furs & T A
awers AT 2 g fr = w0 wi sa
g1 918 W Arnaw g1 afea fear &
A T FE AWM AEET TE Al
TR WA F T AT MT AF FwIAT
ifgu | 47 F= TEa GEH0 0O\

FLE T | R ) S ot 1 2 T 0
® wwa? ot Tretas T 3w g
T &, AAT 4T FA IIAAT F T M
AT IAT AW AT F, AT TH AT HAT
&, AFRE AT, qETeE #Y, W
it Y, WEdr TEre fag o,
JGH TS AR A, AT A 9T G
BTAAN, 7 AR AR FOAT | AT @,
fErgea ™t 1 T HITHT FEGH ATEAT
T &

DR. VIDYA PRAKASH DUTT (Nomi-
nated) : Madam Vice-Chairman | am very
trateful to you for giving me this oppor-

gunity, and I am regretting it a little that
after the delightful, earthly and racy speech

Al
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that I have just heard from my distinguish ed
friend-1 have to be speaking, on a slightly
different plane. The President made a wide
ranging Address and it was my good fortune
to hear him, hear the views that he expressed
on behalf of the Government on both
international and  national  situations.
Therefore, 1 hope you will permit me if i
touch both the international and national
situations for a few minutes each. The
President mentioned the new trends that were
obtaining in the world. The President
mentioned about the growing Sino-US
relationship, about the peace in Vietanam,
about the betente in Europe, about the
difficulties and the hopes in the rest of Indo-
china. Madam, Chairman, I am very glad to
take up this question of the new situation,
and to try to study it in some depth. There is
no doubt that there is a new era obtaining in
the world and that the international situation
has taken a historic turn—one of these turns
which it takes after every four, five or six
years—and that today what we face is an
absolutely new situation. In order to evolve
our responses to this new situation, it is also
necessary to understand the new situation.

First- of all 1 would like to take up the
policy of the United States of America and
say a few words about it. Let me say that the
United States is trying to establish in the
new iternational situation a four-tier
relationship and a four-tier policy. In the
first instance, there is an attempt to evolve a
new relationship in Asia and relationship
essentially with China. Dr. Kissinger's recent
visit to China has brought about a virtual
establishment of diplomatic  relations
between the two countries. What are the
hopes and expectations of the United States?
First of all, the United States, I think, would
like to evolve new equations with China both
to preserve its influence and establish: a new
balance in Asia. At the same time , I am sure
, the United States hopes that this would
make it possible to continue the preservation
of at least some of its erstwhile allies.
Equally, I would like to suggest, madam,
that the United States would be suspicious of
Moscow's influence in the area and would
like to use this relationship with China as a
balancing factor against Soviet power and
influence. Therefore, the U.S. policy serves
three different purposes. To the extent that
it relaxes tensions in
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Asia and the world, it would naturally be
welcome everywhere as a contribution to the
establishment and consolidation of peace.
But it has other purposes also. As I men-
tioned early, one of those important purposes
of this relationship with China is to provide
not only a new balance in Asia, but also a
counter balance to any large-scale increase
in Soviet influence in Asia. As we know, the
fear of Sino-US detente haunts Kremlin and
therefore the opening towards China would
be used to exercise delicate pressures on the
Soviet Union so that Soviet Union would be
more forthcoming in the issues that concern
the United States and the Soviet Union.
After obtaining those agreements with the
Soviet Union, they will use that agreement to
prod China and thus play upon the fear of
one against the other. It is also obviously the
hope of the United States that it would be
able to mitigate Chinese hostility towards the
former allies of the United States and this
new relationship will be used hopefully for
the preservation of U.S. influence and that of
the allies of the United States.

Thus, one tier of this policy is related to
China, the other is related to Moscow, the
third tier of its policy is related to Europe and
the fourth tier to Japan. And obviously it is
the hope of the United States to use all these
four tiers of relationship and four tiers of
policy for the promotion of the United States'
influence in the world. There is nothing
wrong with it. What we have to consider is
what emerges from this. But before I come to
that aspect, Iywould like to say, Madam, that
so far as China is concerned, it is following a
two-tier policy and two-tier relationship.
One tier of that policy is related to the
United States. Normally, China should wish
for a withdrawal of total U.S. physical
presence in Asia, especially in those
countries which have not been friendly with
China in the post. But the present situation is
such that China is now somewhat worried
about the total U.S. withdrawal from Asia
and she *would like to use some form of U.S.
presence in insurance both against Soviet
power and possibly also against the Japanese
economic and political expansion in Asia.
One of the motivating impulses in China's
foreign policy at this time is the hostility
towards the Soviet Union and the acceptance
of the Soviet Union as the major
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enemy and, therefore, the American pre-
sence in this two-tier relationship is expected
to achieve a balance against the Soviet
Union. This is one tier of their policy.

Then, Sir, the other tier of their policy is
related to the other South-East Asian coun-
tries and there also China would adopt a
two-tier policy, that is to say, on the one
hand, it will be willing to develop normal
relations with those countries where it feels
that it should do so in order to enhance its
national interest and, on the other hand, it
will retain the option of the other tier of its
policy, that is, promotion of the national
liberation struggles and the national libera-
tion struggles will be promoted only in those
arcas where China's interests, China's
national interests, do not suffer. So, Madam,
this is the new kind of situation that is
emerging in Asia and the world now and
obviously, new possibilities are open to this
country also.

Now, Madam, 1 am told and many people
have written about the new effort to bring
about a five-power balance in the world, the
five powers being, the USA, the Soviet
Union, China, the European Economic
Community and Japan and it is said, Madam,
by many crities at home and abroad—and I
have heard this criticism, I have read this
criticism and I have heard this criticism in
this House also—that we are unnecessarily
being critical of this new power-balance that
is being established in the world. They have
asked: Why we should not try to live with this
world of five-power balance? Why should we
carp and cavil at the so-called equilibrium
that is coming in the world now Y They have
said that it is better to have a five-power
balance than to have a two-power balance.
Now, Madam my own humble opinion is that
sometimes it may be better to have a five-
power balance than to have a two-power
balance, but I see absolutely no reason why
we should be sending three cheers for this
new balance that is emerging. There is
absolutely no reason why we must say that
this is the best thing that has happened in the
world and that this five-power balance must
be accepted as a fait accompli in Asia and
the rest of the world. Why I am saying it is
because, unfortunately, wherever such new
balances come into being, these balances have
catered
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[Dr. Vidya Prakash Dutt] to the needs of
those who are creating those balances and
these balances revolve around those who are
the architects of those balances and,
therefore, this five-power balance also is an
attempt to make this balance work in favour
of those five powers. I have nothing against
it. But I think there is a problem in such
balances. We can see what kind of a balance
has emerged from the present situation
where in at the conference on Indo-China in
Paris two of the largest countries in Asia are
not represented? Not only that. The majority
of the countries who are participating in an
Asian problem are non-Asian countries! That
is why I am saying that it is not necessary for
us to be saying that this five-power balance is
a very good thing for us and a very good
thing for the world. What we have to see is
that whatever balance emerges provides a
scope for the maintenance of the
independence of India and of the other Asian
countries and that this five-power balance, if
it is lo be retained in this world, must be
retained in such a way that India and the
other countries also have a say in the new
balance. Now, Madam, coming nearer home,

we know that there are certain
developments..

THE VICE-CHAIRMAN : (SHRIMATI
PURABI MUKHOPADHYAY): Please

come home next time. Now finish quickly.

DR. VIDYA PRAKASH DUTT
Madam, I speak only once or twice in the
season and if you can give me some more
time I shall be grateful.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : :Only two
minutes more, please.

DR. VIDYA PRAKASH DUTT : You
see, I do not speak on every issue and I
speak only when I feel that I have some
thing to say. Today, I feel I have something
to say on the international situation and I
have something to say on the national
situation. I would be most grateful for your
indulgence.

Now, Madam, I shall try to finish as soon
as possible. At the same time, you know
nothing really complicated can be siad in a
minute or two.

Coming nearer home, as I said, some un-
fortunate developments have taken place
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in the neighbouring countries, particularly in
Pakistan. Now, what happens there-is
necessarily the concern of that country and a
matter of internal affairs, and I do not want
to meddle into the affairs of that country.
But, at the same time, there is no doubt that
whatever happens there is having an impact,
and will have an impact, on Indo-Pak
relations and on the sub-continent. Madam, I
submit that the trouble with Pakistan, as I see
it, is that this large, dominating Punjab and
the smalf province of Sind, Baluchistan and
North Western Frontier co-existing uneasily
with it. Unfortunately, the dominating elite
in Punjab continues to be overburdened by
the legacy of the history of the creation of
Pakistan, and it feels that by virtue of its
position, by virtue of its special role in the
creation of Pakistan, by virtue of its
majority, it must.be the only one to rule
Pakistan. And, then,'of course, there are the
ambitions of particular politicians and the
unfortunate fact that Mr. Bhutto's power base
is in Punjab. But I feel that unless the Punjabi
elite in Pakistan is willing to extend its power
base and accommodate other people in it,
there will be continuing trouble in Pakistan.
And we will have -carefully watch the
situation. These developments can, I believe,
cast a long shadow over Indo-Pakistan
relations, and we have to be careful. But, at
the same time, I will urge on the
Government to continue the policy of
stretching our hand of friendship to the
people of Pakistan and to continue the efforts
to resolve all issues through peaceful
negotiations.

Madam, Chairman, so far as the interna-
tional situation is concerned, all I can say to
the Government is that in the new situation
what is called for is more activity, more
dynamism, more initiatives, and, all in all, it
does not call for complacency. Therefore, 1
hope that the Government will, in the com-
ing few years, show more activity, more
initiatives, more dynamism in the interna-
tional situation in order to preserve its in-
terests and that of other Asian countries.

Now, Madam, a number of things have
been said about drought, inflation, political
situation, and so on. I would not like to
make the same points which others have
made. But there are two or three things that
I should like to say.
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First of all, I am one of those who believe
that it is the Government's responsibility to
control prices. It is the Government's
responsibility to see that the basic, essential
commodities, goods, services are provided to
the people at reasonable prices. And we
cannot absolve the Government of its
responsibility. And, therefore, I do not
propose to absolve the Government of this
responsibility. But, at the same time, Madam,
I would also like to ask one question: While
we are blaming, and very rightly blaming the
Government, for letting this run away
inflation in the country—how is it—that
nothing has been said about those who hoard,
who cheat and prick who defraud and who
swindle? What happened in ther country was
that there was certain scarcity. But it is also
true that large food stocks were released in
the markets. But where have they gone?
Obviously, there has been cornering. Some
people have cornered. Some people have
hoarded. Some people have amassed. I
should like to know: How is it that nobody
here is saying anything about that? How is it
that not a popular word or voice is being
raised about those who are cheating the
country, who are swindling the country, who
are hoarding. On the one hand, you want the
Government to be responsible for the control
of prices, and also want the Government to
be responsible for the control of prices. But,
on the other hand, you do not want the
Government to have any control over the
distribution, circulation and movement of
those very goods, whose cornering is directly
leading to inflationary pressures. How is it
that, on the one hand, you ask the
Government to be responsible for control of
prices, but, on the other hand, you say that
the Government must have no control over
the movement and circulation of those very
goods which are leading to inflation?
Obviously, it is a case of doulbe thinking.
The economic situation is certainly difficult
and tough and the political situation is also
equally affected. The spurt in prices and the
spurt in violence and the cult of violence in
various parts of the country have, un-
fortunately, given rise to some doubt about
the stability of our political system. I have
heard a lot of wishful thinking about the
disintegration that may be coming in the next
few months. But both as a political being and
as a social scientist, 1st rm siy
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that I do not find any situation of panic. I do
not see, both as a political being and as a
social scientist, a situation in which the
political system will be disintegrating and
will dissolve. I would suggest that when after
the dizzy heights of the victory of Bangla
Desh war and the last general elections, we
went back to the routine and the back-
breaking effort at ecnomic construction of
the country, it is obviously somewhat
natural that the same momentum could not
be kept and there was a feeling of lot down.
But, at the same time, I do not think that this
kind of wishful thinking that is being
indulged in by some people and the beauti-
ful phrases that are being churned out reflect
the realities of the situation. The phrases
used are non-government, non-issues and
non-country. Well, if you call this a non-
country, then I do not know what else you
would do. But I certainly do not find that the
situation is precipitious or that its leading to
disintegration.

I would like to ask my hon. friends on this
side and even on the other side whether they
have pondered over one particular
phenomenon in history. Speaking from a
sense of history, 1 say that you can take
either the capitalist revolution of the 19th
century, or the bolshevik revolution in 1971
or Japan's drive for industrialisation at the
end of the last century or the present
cataclysmic times, and you will find that
whenever a society has to make a funda-
mental and sharp break with the past, the
millions of people have to be mobilised,
enthused and moved. It can only be done if
such a fundamental transformation is done
by a group of persons who are totally
committed to change and dedicated to bring
it about, no matter what the difficulties of
the situation. And who can bring in millions
of people into this task of massive
transformation through willingness to make
sacrifices and through willingness to under-
take social Costs.

Madam, no country and no society at any
time of history wanting to make an
elemental change has ever been able to do so
without exercising the social restraint, and
without meeting these social costs. New, the
question is that if such a fundamental effort
has to be made in India and if the massive
problem of the massive poverty of India has to
be seriously and effectively
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[Dr. Vidya Prakash Dutt] tackled, then
obviously the millions of our people have to
be galvanised into action.

In the situation that is obtainig today, who
is going to do it, who is going to lead this
movement, who is going to provide the
impulse and the inspiration and who is
going to convince the people to undertake
these sacriffices ans well as to bear the social
costs? I ask you: can this be done by the
private enterpreneurs in Tndia? Will they
have the credibility, the confidence, the faith
and the trust of the large masses of the
people? It is not a question of merely
adjusting your bank balances. It is not a
question merely of whether you are for this
kind of enterprise of for that kind of
exterprise. The question is: who will lead
this elemental movement and who will guide
the millions of these people to bear the costs
which are necessary and to undergo the
sacrifices which are necessary? Unless there
is such a group leading such a transforma-
tion and unless this group is totally committ-
ed to change and unless this group is willing
to take all the people along with it, it can not
be done. The experience of history is it
cannot be done. It you want to take all the
people with you then, obviously, this group
must spearhead such a movement and this
group, obviously, cannot be the private
entrepreneurs. (Time bell rings) Madam, I
will take only one minute more; I am
winding up.

I may add that history has proved that
particularly in Asian countries, conservative
or, often, reactionary middleclass
nationalism has never been able to provide
the answer, has never heen able to respond
to the challenges. We have the example of
Pakistan before us and we know what has
happended. =~ Only  dynamic  radical
nationalism—I suggest—can provide the
answeres to the problem of beating the
massive poverty of India. Unfortunately, in
India there is a large growth of, what I call,
the parasitic classes-large growth of
parasitism in India—political, social and
economic parasitism. One of my disting-
uished friends in the academic world, Dr.
P.C. Joshi, has written a paper on this-as
very perceptive paper on this question of the
growth of parasitism-a situation in which it is
the non-productive classes, the non-
productive factors which predominate in
society. For instance, the traders, the
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brokers, the money-lenders, the paiddle
man all those who stand between the
producer and the seller, all those who
want to earn from  brokerage and from
local scarcities and so on and so forth.

Unfortunately, what is happening in our
country is that over the professionals—the
managerial class—and I would say, sadly,
even the intellectual class—all of them—are
making excessive demands on the national
product without making comparative con-
tribution to the growth of productive forces.
I am very sorry to say that even our
education is really proliferating the growth
of hundreds of thousands every year of
those who would merely make a demand on
the national product but not contribute to the
productive process.

Therefore, I should say that this political,
economic and social parasitism must end
and that this effeort must be made by the
Prime Minister at the head of a determined
and dedicated group which will lead this
country in an elemental effort out of this
morass of poverty. Thank you.

SHRI JAGAN NATH BHARDWAJ
(Himachal Pradesh): Madam Vice-Chair-
man, I did not want to speak as so many
learned speakers have already spoken, but
since it has become the fashion of the day, I
too must take up your valuable time.

Now we are presenting a Motion of
Thanks to the President for the kind Address
he has delivered before both the Houses of
Parliament. It is a simple fact. Our President,
who is the first citizen of the country, has
narrated some clear facts about what the
Government has done and what the
Government proposes to do and there is
nothing beyond that. It is not a bundle of
agreements or a bundle of pro-notes that we
have to sign. It is simple. He has said
something and we have to say "All right,
thank you, Sir". It is just a matter of
courtesy.

When our country is faced with so jjaany
problems, we are lost in speeches. There are
occasions for us to speak when each subject
has its turn but here there is no scope for us
to indulge in this luxury of speeches. There
was harsh criticism of the ruling party and so
many hot wpords were used. But is it
desirable that we should indulge in such a
luxury ?
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I do not call upon to observe austerity but
at least we should avoid this luxury. Now, I
have calculated that one-hour speech in this
House roughly costs about Rs. 10,000/- . We
have spoken on this Motion in this very
House for about 20 hours. This means, we
are spending about Rs. 2 lakh on this luxury
only. Therefore, I thik when we get an
opportunity to speak on many other
occasions subject wise, we should not take so
much time over this Motion of Thanks to the
President. I think even my friends in
Opposition would appreciate that in the
interest of economy in the country, we must
not be lost in luxury in this very House. The
situation demands that we should fire at the
vice of the rising prices and not at the clean
walls of this beautiful House. Our friends are
criticising the Government. They find a
political excuse to say this thing or that thing
but the situation demands that a constructive
solu tion should come forward in this House.
My friend, Chaudhry sultan Singh, has
rightly told that people will not spare those
who live on cheap popularity, who live on
slogans, who want to hunt for cheers. So, the
best proposition is that people should give
constructive suggestions because rising prices'
is a vice which will not leave us unless the
whole nation gives a united fight to it. The
Government is doing its best. The President
has clearly told that we are taking steps.
Instead of criticising those steps, it is better
we try to make amendments on those steps
and give suggestions which can attack this
vice of rising prices. I am thankful to the
President that he has given clear indication
of Government's determination to fight the
rising prices and 1 would urge upon all the
learned gentlemen and the gentleladies of
this House to help the Government in doing
away with this vice.

Secondly, I am thankful to the President
also that he has mantioned about labour in
his speech. He has rightly said that it be-
comes the responsibility of the management
and the labour to make the public sector
successful. He has also given an indication
about the plight of the very low paid people
and also about the plight of the unemployed.
This is not a bad idea because if we want the
unemployment to go, the employed people
will have to sacrifice for those brothren and
sisters who are unemployed, the earning
people will have to support the unearning
people. It is a massive problem. Itisa
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very good indication and gesture and we
demand that we should try make the public
public sector successful.

Then, he has given an Idea of Andhra
situation. Just see the conditions prevailing
in the country. The Andhra Government is
doing its best to solve the Andhra situation
but the Government shoud be able to know
what the real demand is. In this confusion
who can make out what the people's demand
is ? The history tells that the Government
has always been standing with the peoples,
with the wishes of the people. After all, the
Government must get an opportunity to
know what the real demand is. So, I am sure
that our Government is not so unwise and
blind eyed that it won't look to the people's
wishes. First, give the Government a chance
to know what the real demand is. So, I think,
so far as the Andhra issue is concerned, the
Government's action has been very positive
and as is expected of the real Government.

With these words I support the Motion of
Thanks to the President

Thank you.

SHRI BABUBHAI M. CHINAI : Madam
Vice-Chairman, [ shall base my observations
in the light of the summons of the President.
He has asked Members of the Parliament
not only to transact the formal legislative
business but also to take stock of the prob-
lems that the nation faces and give guidance
to the Government and the people.

The President's Address, as also the 'Eco-
nomic Survey, 1972-73' that have been
presented' to Parliament have highlighted
the fact that our economy is under severe
stress. 1 submit that the problems are not
entirely due to failure of monsoons or
cyclones and floods. In a large measure, the
policies of Goverment have contributed to
the present situation.. .

After the valiant efforts made in 1971-72
to over-come the serious difficulties arising
from the influx of refugees from former
East Pakistan and the major conflict with
Pakistan it was hoped that the resilience of
the economy would not be overstretched and
there would be normalcy in 1972-73. The
expectations have, however, been belied.
The huge resource base that had been
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[Shri Babubhai M. Chinai] created in the
name of emergency was expected to give a
big push to the Fourth Plan in the final
stages but, unfortunately that had to be used
for meeting entirely different contingencies.

It is indeed unfortunate that what had been
described at one time as the resilience of the
Indian economy has turned out into a
spectre of shortages and spiralling prices by
merely one failure of the monsoon. Within
an year of the decision to dispense with food
imports a situation has developed in which it
has again become obligatory to import
foodgrains of 2 3 million tonnes. True that
shortage is due to severe drought in
Maharashtra, Saurashtra, West Rajasthan,
Andhra Pradesh, North Mysore and other
regions.

SHRI SANDA NARAYANAPPA
(Andhra Pradesh) : Part of Mysore also.

SHRI BABUBHAI M. CHINAI : 1
said Mysore also.

However, this only points out that agri-
culture has not developed the immunity that
was expected after nearly 20 years of
planning.

There has been a sharp setback in the
output of food and cash crops with the ex-
ception of raw cotton. The drop in kharif
food production was as much as 9 million
tonnes and this is expected to be offset to
the extent of 7 million tonnes in the rabi
season. Thus, total production is placed at
100 million tonnes while on the basis of the
annual plan target the availability should
have been much higher at 116 million
tonnes.

As regards cash crops a breakthrough in
respect of oilseeds is yet to be established.
Sugarcane supplies also will not be satis-
factory in the current crushing season. Jute
crop will also be lower. Only cotton
supplies will be adequate although the yield
here will be lower by 5 lakh bales at 60 lak
bales.

Then there is sluggish industrial produc-
tion due among others to power shortage in
several parts of the economy. The shortage
of foodgrains and agricultural raw materials
and interruptions in the production
schedules in industrial units in the face of
rising consumption has led to UB
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alarming price rise. The index for alt
commodities has advanced by 12-7 per cent
as compared to a rise of 8.6 per cent in 1970
and 5 -4 per cent in 1970.

With the prevalence of normal weather
conditions in 1973-74, the abnormalities of
the current year might disappear to a great
extent. Nevertheless, it should not be
forgotten that there are inherent inflationary
pressures in the current economic situation.
The uncomfortable rise in prices of agricul-
tural commodities and manufactured goods
can be prevented only if there is a balanced
growth in production. Also, there should be
no undue increase in monetary supply. It is,
therefore, of the utmost importance that
strenuous efforts should be made to increase
agricultural and. industrial production 1973-
74. There should be a curb on deficit
financing and non-Plan expenditure which
are inflationary in nature. Capital resources
should be used more purposefully.

Government's policy continues to be
oriented towards extension of State activities
in the economic field. This extension is
rather negative in character. It is not as if
new projects are being set up by Govern-
ment. The existing private enterpirses in
coal, copper, insurance and banks, etc. have
been taken over. The latest victim will be
the foodgrains trade. This, according to me,
is nakli socialism and 1 repeat nakH
socialism. I would earnestly request the
Prime Minister to have a second glance at
the economic policies recommended to her
by her colleagues in Parliament.

Unfortunately, it would seem that, while
we have been successful in the war against
Pakistan, we are losing in peace. I do not see
why we should still bear the burden of
maintaining 90,000 war prisoners with us.
No doubt Bangladesh is involved. Somehow
I cannot appreciate the anxiety of
Bangladesh to be recognised by Pakistan.
After all, the whole world has recognised it.
If Pakistan does not recognise what does it
matter even to Bangladesh ? My concrete
suggestion is that at large number of
Pakistan prisoners should be sent back-
keeping behind only a few who have com-
mitted atrocities.

There is a breakdown of law and order in
many parts of the country. Although I
discount the theory that foreign influences
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are responsible, I cannot help feeling that
what is happening in Andhra Pradesh is
getting the support of the people who do not
want to see India a stable nation. The
demand for bifurcation of Andhra Pradesh
is not a regional but a national problem. As
a matter of fact, not only Andhra Pradesh
will be bifurcated, but it may be broken into
three parts, Telengana, Andhra and
Rayalaseema. There will be a demand for
smiilar bifurcation in almost every State.
This is dangerous to the extreme. I would
appeal to the Prime Minister to go to Andhra
Pradesh and meet the people there who, 1
am sure, will respond to her wishes.

Before concluding, I would like to refer to
the international monetary crisis. The
devaluation of dollar, the floating of the yen
and lira have posed new problems. The
question whether the Indian rupee should be
linked with the pound-sterling or not is an
open question. Whatever adjustments might
be brought about finally in the parity rate of
the Indian rupee, one thing, which is beyond
doubt, is that we can ill-afford to live
beyond our means.

Linked to this, in a way, is also the need
to press for the application of the genera-
lised system of preferences by countries
which have not done so and to widen the
scope of the scheme by including jute,
cotton textiles, leather, etc. We should, at
the same time, take more energetic steps to
take advantage of the scheme. Towards this
end, there is need for greater liaison between
Government and industry and trade to make
the latter familiar with the scheme from
time to time.

5.P.M

Finally, so far as our Prime Minister is
concerned, I would like to appeal to her to
consider the short and long-term im-
plications of the various policy measures
before they are adopted as Government's
policy. Many of the measures which have
been recommended by the so-called pro-
gressives are not in the long-term interests
of the country. Now that coal mines, banks,
insurance and most of the transport sectors
are in the public sector, it is difficult to
visualise what will be the situation if all of
them go on strike at one and the same time.
The entire economy would be disrupted.
There will be all-round chaos.
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This will not be the situation if there was a
competitive market. I therefore appeal even
now to be rather cautious before taking any
step towards further nationalisation.

I thank you.

SHRI SANDA NARAYANAPPA :

I thank you for giving me a chance to parti-
cipate in the debate on the President's
Address to both the Houses of Parliament.
And while supporting the Motion of thanks
to him, I would like to make some observa-
tions. I want to bring to the notice of this
august House that last time when I spoke on
the five-point formula which our beloved
and great Prime Minister announced in
respect of Andhra, I supported that formula
keeping in view the effects and the impact of
it on the whole country. And afterwards, I
went to my place and my district and toured
my areas. I found that the people were
agitating in such a manner they wanted a
separate state. Firstly, in November last year,
the Mulki Rules came into existence, that is
the judgement was announced by the
Supreme Court. Soon after that judgement
came, the Andhra People who were living in
Hyderabad, started this trouble that the
Mulki Rules did not apply to them, that if
they were applicable to the Andhias, so many
jobs would be lost, that so many people of the
younger generation would be affected and
they would not get jobs. The movement
started like this against the Mulki Rules and
it spread to the nook and corner of the whole
State. The younger generation people and the
NGOS joined, the students left the colleges,
even elementary school students left the
schools and the movement went on
intensifying. Recently—you might have seen
in the Press also—the hon. Mr. Justice Obul
Reddy of the High Court of Andhra Pradesh
has delivered his judgement that whoever
resides there continuously for 15 years,
though coming from outside, and who does
not want to go back, is a mulki. So, the
residents of Hyderabad City and the
Telengana people are not mulkis according
to that judgment. And it has become a
complete confusion now. This is the position
now. The people are not able to understand
and if we go and ask them, they get agitated.
Intellectuals, lawyers, professors, NGOS,
students?-



219 Motion of Thanks

[Shri Sanda Narayanappa] post-graduate
students, all are there. Everybody is agitated,
they want a separate State. This is the
position. I thought that I would be able to
convince them. But when I went to my part
and toured it, I found that there were two
groups, even in my own town, they also
started the campaign ; everyday they took
out processions, they carried on the relay
fast and other things. Public meetings were
conducted. And we have seen a lot of
violence taking place in Andhra area. Private
and public properties have been lost and
destroyed. We feel that it is a national loss.

I am sorry for the violence. The President,
on the Republic Day, made an appeal that
violence should be given up so that the
problem could be considered coolly, in a
calm atmosphere. In the Address also the
President has mentioned a paragraph
regarding Andhra Pradesh saying that unless
violence is given up people cannot sit
together and think in a - calm atmosphere.
They can find a solution only in a calm
atmosphere

In this connection, Madam, I may men-
.tioa that bifurcation of Andhra Pradesh has
become inevitable in the circumstances. I
support Mr. Babubhai Chinai and other
friends in what they said about Andhra
Pradesh. The people's aspirations and the
people's mind are quite different today. We
met the Prime Minister the day before
yesterday and made our points clearly before
her. Madam, we are freedom fighters. Since
1934 we have been in the Congress. We were
not afraid of the bullet of the Britishers. But
today it has become such a difficult thing to
come to our parts. You will find the ladies
shouting : "We want a separate State".

SHRI MAHAVIR "TYAGI (Uttar
Pradesh) : What is your estimate of the
people who have been killed ?

SHRI SANDA NARAYANAPPA : They
want to live separately. In its report in 1955
the S.R.C. had mentioned a separate
paragraph advocating the formation of a
separate State of Telengana and the forma-
tion of Andhra State with 11 districts. Due to
the efforts of the leaders from both the
regions they came together and discussed
tbe matter.. .
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SHRI MAHAVIR TYAGI : What is your
idea of the people who have lost their lives
in this agitation ?

SHRI SANDA NARAYANAPPA :
According to Government reports the lives
lost in police firings are nearly 70 persons.
Madam, we condemn police firings and
violence. A judicial enquiry should be
ordered into these firings which alone will
satisfy the people. The C.R.P. people are
also there. The army is also there. It can now
be withdrawn since near normally is
returning slowly. The people are now
understanding our great Prime Minister's
formula. She will look into the problem
soon after violence is given up. That is how
according to the President's appeal, the
People in the Andhra area, both men and
women, boys and girls, have now understood
the problem.

(Time bell rings)

SHRI MAHAVIR TYAGI
cannot be controlled.

SHRI SANDA NARAYANAPPA :
To solve this problem a calm atmosphere is
necessary because finding a solution re-
quires a cool thinking.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Please
take your seat now.

SHRI SANDA NARAYANAPPA : [ am
finishing. With great respect to the
President for his Address, I will call the year
1973-74 the year of misery; it is a very
deplorable year because there is deficit in
each and every field though our great Prime
Minister with all her dynamism is taking
every action possible to meet ths situation.
But if a common man puts the question we
cannot answer.

Women

Whether we are Members of Parliament
or Members of Legislative Assemblies, we
cannot answer them. There is shortage of
kerosene, there is shortage of coal and price
rise is there. Trade and industry have
suffered a set-back. About 120 public sector
undertakings are there, but production is
going down and our exports are not going up
according to our estimation. In almost every
field there is shortage. Food shortage is this
year on account of failure of monsoon and
other things. There
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must be some mistake somewhere—may be
the machinery is not doing its proper work
or the policies are not properly implemented
or the policies are not properly enunciated.
Four Five-Year Plans are over. And to-day
the price of a kilo of rice is more than two
rupees. One bag of jowar costs Rs. 120.
With the wage that he gets, can the common
man purchase it at this price ? It is not even
sufficient for him to  maintain his family,
his wife and children. He cannot get them
clothes, he cannot send his Children to
educational institutions. Expenditure has
gone up and the economic crisis in  the
country has become so acute that they cannot
make both ends meet. That is why this
Problem has to be solved with effective
measures to be taken by our leader and our
senior colleagues in  the Cabinet. They
have to think over it. Four Plans are over and
we are entering the Fifth Plan. It is a very
big and ambitious Plan, with an investment
of about Rs. 50,000 -crores. I hope our
great Prime Minister will tackle this problem
immediately. We know she has given the
slogan of "garibi hatao". Every body
believed in her and voted for her, Putting
their faith in her policies. But I do not
know  whore the mistake lies. The
loopholes, wherever they are, must be plug-
ged and the Government should see that the
policies are properly implemented. (Time-
beli rings) Then I want to mention about
the weavers' Problem.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) How
many problems will you tackle in one
speech ?

SHRI SANDA NARAYANAPPA
Because 1 come from a weaver's family, a
backward family, I have to mention it. Two
crores of people are engaged in this industry.
We had a Calling Attention motion in the
morning and T also participated in it. Where
is safety for the handloom weavers now ?
Silk weavers are there, wool weavers are
there; handicrafts and other things of cottage
and village industries are there. There is no
work for them. Nobody is-going to
appreciate their traditional craft and ancient
culture and give them minimum wage for
their labour. How long will the people
tolerate this situation ? How long will people
keep their stomachs empty and starve  ?
That is why the policies must
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be reconsidered and rectified. The eco-
nomists are there. So many intelligent people
are there. They can find out the defects and
plan  properly.  After 25  years-of
independence, this is the deplorable condition
in which two crores of weavers live. The
yarn rates have gone up; and when they bring
their finished goods, nobody is there to
purchase them.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY ) : You
must finish now.

SHRI SANDA NARAYANAPPA
And there is competition against these
handloom weavers from the powerlooms. I
would earnestly request the = Government
through you, Madam, that they should
impose excise duty on powerlooms and thus
improve the Exchequer. The Exchequer is
losing now. They have now reduced
excise duty from Rs. 50 to Rs. 10 on power-
looms 4 and below . So the Exchequer is
losing a lot of revenue. Authorised textile
industries which have got two lakh looms in
the textile industry are paying Rs. 100 crores
to the Government towards  excise duty
whereas the unauthorised  powerlooms
which are remaining three lakh outside are
mopping up the entire amount of nearly Rs.
50 crores- to Rs-. 70 crores which should
come to the Exchequer. Therefore, I would
request that this handloom industry should be
protected and a suitable and good policy
should be enunciated by the Planning
Minister. A task force has been appointed
for handlooms and its report has been
submitted to the Government. At leastin
the Fifth Plan the interest of the two
crore weavers, the silk weavers, the
khadi weavers, the  cotton weavers,
the woollen weavers, should be protected
and they should be enabled to enjoy their due
share of the national economy.  Let the
country prosper under the dynamic
leadership of our  Prime Minister. Let the
Government take proper steps for improving
our economy and increasing our production
in all sectors. I hope Rama Rajya will
prevail in our country and Mahatma Gandhi's
dream will thus come true, under the
guidance and leadership of our Prime
Minister.

I am thankful to the President for having
dealt with our national and international I
affairs in his Address.. .
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THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : You
must finish now.

SHRI SANDA NARAY.'" "lIAPPA
Since you are already rinj in the bell, I will
not go into those matters 1IOW... .

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Please sit
down. Mr. Abu Abraham now.

SHRI SANDA NARAYANAPPA
Madam, I have only one more request to
the Government. Andhra is in turmoil now.
The people on both sides, in Andhra and in
Telangana, are agitating for separation. The
Government should take immediate steps
and solve the problem. We, Members of
Parliament, request that the Government
should consider separation immediately.

I thank you, Madam Vice-Chairman. for
giving me this opportunity.

SHRI ABU ABRAHAM (Nominated) :
Madam Vice-Chairman, we are at the fag
end of the day and I shall be brief.

Listening to the debate so far on the Presi-
dent's Address it is clear to me that the
subject which has been uppermost in the
minds of the honourable Members, even
more than price rise or drought, is the
situation in Andhra and Telangana.
Violence, in whatever form it comes, or in
whichever part of the country, is certainly a
very disturbing phenomenon. There is
nothing that so disrupts normal life and
activity, nothing that so lowers the morale
of the country as the violence of the mob.
Although there are situations when violence
can produce and has produced positive
results, in a country like ours where we have
a democratic system and where the majority
of our countrymen live in desperate poverty,
violence is a luxury that we cannot afford.

Therefore, Madam, I, like everyone else
in this House, welcome the appeal that the
President has made for a return to peaceful
and democratic methods. Yet I cannot help
feeling that there is in this appeal an
element of unreality, an element of pious
platitude, merely because it has come at the
end of along process of doubt, delay,
vacillation and wishful thinking on the part
of our Government. Instead of going to the
root of the problem the Government has
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been content to wait for something to turn
up, in the manner of that famous Dickensian
character, Micawber, who, I dare say, if he
had been alive today would certainly have
belonged to the Congress Party.

A Government cannot merely live on
exhortations. The people will listen to the
advice from our leaders only if our leaders
listen to them tool. It has got to be a two-
way traffic. Too often in recent years our
Government has acted only when it has been
forced to act. How much better it would
have been if the Government, instead of
responding every time to impossible
situations, had acted early enough to prevent
the situation from becoming impossible. It
should not be the function of a Government
to be the fire brigade the true function of a
Government should be to make the country
fire-proof.

Dr. Kurt Waldheim, the UN Secretary-
General, has coined a new phrase called
preventive diplomacy. This is for inter-
national peace. But we ought to have in our
country, something similar, a system of
preventive peace-keeping, whereby problems
like we now have in Telangana can be iden-
tified, analysed, and resolved before it bursts
into the Government's and the nation's face.

Such a system can be evolved if the go-
vernment chooses to work in closer consul-
tation and understanding with the other
national parties represented in Parliament. I
am sure this is not an impractical proposi-
tion. If we make the effort, it can be worked
out. We can form, for instance, a committee
which will be calld the National Committee
for the Prevention of Crises.

But I believe that for such a system to
work effectively, members of the] political
parties must act as far as possible indepen-
dently of the interests of the party as such. I
must say I was somewhat depressed by the
monotony of the views expressed in this
House, as elsewhere, by so many party
members. Their views, if [ may say so, were
predictable because they were the set
positions taken by their respective parties.
On the Telangana issue, Madam, I find
myself on the side of the Jana Sangh and the
Swatantra Party. But this is not going to
embarass me or inhibit me. If the Jana
Sangh has stumbled on a good idea, they



225 Motion of Thanks

sdeserve congratulations. At any rate, 1 am
not going to trim my views just because they
are shared by people whose basic political
approach is different from mine. This is not
an issue which should be decided on the basis
of party politics. In Andhra and
Telangana'there are millions of people who
have made up their minds independently of
parties. And I cannot see why we in
Parliament should take such fixed position on
this issue, practically ignoring the opinions
of the people of the area.

Now, Madam Chairman, there is a very
reasonable, respectable case to be made for
the bifurcation of Andhra State. But listening
to some of the speeches in this House, it
would seem that this is not the case. Some
Members have talked as if the demand for
bifurcation is an anti-nation movement, a
movement inspired by anti-national forces.
Shri Bipin Pal Das talked about the possible
disintegration of the country. "The country
will go to pieces", he said, if the State of
Andhra is divided. Shri Bhupesh Gupta
called it counterrevolution and spoke
passionately of the need to put it down
firmly. To Shri Bupesh Gupta, it is not a
revolution because it has some land-lords
leading it and because it has, what he called,
gaudily dressed women organising it. If well-
dressed women could not lead revolutions,
where would the Prime Minister be today?
Let me tell Shri Bhupesh Gupta that this is
not counter-revolution, it is merely the logic
of the revolution we started when we set up
linguistic States.

If we can have more than one Hindi-
speaking States, there is no reason why we
should not have more than one Telugu-
speaking States.

How is it that when Arunachal and
Meghalaya were created, nobody talked
about the splitting up of this country? But
when a Southern State that has a population
of several million people demands, for
historical, economic and political reasons,
that their State should be divided into two,
why should such a demand be called anti-
national and disruptive ? Is it because some
honourable Members have a notion that
South Indians are somehow by nature sepa-
ratist, that they are not for some strange
reason as Indian as the people of the North?
What kind of logic is it that makes
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them think that the Southerners who have
inherited rather more of what we know as
the true traditions of this country should feel
that they are not quite part of the mainstream
of national life? Therefore, I appeal to the
hon. Members to look at this problem of
Telangana dispassionately. Let them ask
themselves this question why is it that if we
can have four Hindi-speaking States, it is
regarded as a crime to have two Telugu
States ? On the other hand, I believe that it is
likely that if we have more than one State in
one linguistic area, it will lessen linguistic
chauvinism, that exists in some parts of the
country.

Madam, Chairman, there is a very strong
case to be made for a thorough reorganisa-
tion of States. We ought to have many more
States, not only Telangana and Vidarbha.
This again is something advocated by the
Jana Sangh, but it is also something that is
supported by many independent political
thinkers in this country.

I am glad that apart from the Jana Sangh
and Mr. Golwalkar and Mr. Piloo Mody and
others, there are quite a few people, in-
dependent-minded people, who are on my
side and, therefore, I do not feel as lonely as
one might think. My friend, Shri
Rasheeduddin Khan, for instance, who
comes from Hyderabad, who grew up there,
and who knows the region well, thinks that
bifurcation is not only inevitable, but neces-
sary and desirable also. I would commend
to the honourable Members an article he has
written in the magazine "Janata" which my
friend, Shri N. G. Goray, edits. He meets all
the possible objections to the division that
one can raise and very convincingly too.

"The case for smaller States is simply
this that this country is too large to be run
from one central bureaucracy. Some of our
States are larger than the largest countries in
the world. U. P., for instance, would be the
seventh largest country in the world in terms
of population. We need not only smaller
States, but States with more autonomy.
There is no great magical value in having
what is called a strong Centre. We have had
a strong Centre for some years now and the
strongest ever for the last two years. But it
has not made much of a difference to
the peace
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[Shri Abu Abraham] and progress and
development of our country. Merely having
a strong Centre is of no use. The power of
the Central Government will have to per-
colate to the States and the districts and
ultimately to the villages, because, then only
we can involve the people in the great task
of development that we have undertaken. No
amount of theoretical commitment will
involve the masses so long as they feel that
they cannot influence the change and
progress of their own region. That was why
Gandhiji always wanted to see a political,
economic and social involvement of the
people at village level and now, Dr. Gunnar
Myrdal comes and reminds us again of
Mahatma Gandhi."

I do not think my suggestion has anything
new or sensational. What I have suggested
can be undertaken and carried through
without any upheaval in the country.
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But to do it requires courage. If we have the
courage now to make this fundamental
structural change in our political and eco-
nomic system, many of our other problems
like reforming the administrative system for
instance, will be comparatively easier to
solve. We have very little time to left today
to do these things. We have waited too long
and we must hurry. If we do not make these
fundamental changes now, it will be the
biggest wasted opportunity. Thank you,
Madam.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : The
House stands adjourned now till 11-00 A.M.
tomorrow.

The House then adjourned at
twenty-eight minutes past five of the
clock till eleven of the clock on
Wednesday, the 28th February,
1972.



